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Package-6

SPOIL BANK DETAILS
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250.000 to Km 298.000 (Package-6) on Aizawl-Tuipang Section of NH-54 in the state of Mizoram on Engineering,

Project: Widening and Up-gradation to 2 lane with paved shoulder Configuration and geometric improvements from Kl 8 4 3

Procurement and Construction (EPC) mode with JICA Loan Assistance

Contract Package - 6

Details of NOC of Spoil Banks

Date : 30.04.2023

SI. Design Chainage (Km)
NOC Status Remarks
No From To
Received from President,Village
1 251+000 251+080 Council/Court, Tawipui North-II
Received from President,Village
2 251+450 251+560 Council/Court, Tawipui North-1I
Received from President,Village
3 253+800 253+880 Council/Court, Tawipui North-II
Received from President,Village
4 256+890 256+970 Council/Court, Tawipui North-I
Received from President,Village
5 2574915 257+970 Council/Court, Tawipui North-I
Received from President,Village
6 259+130 259+180 Council/Court, Tawipui North-I
Received from President,Village
/ 266+145 266+245 Council/Court, Tawipui South
8 2664980 267+090 Receivgd from Presigieqt,ViIIage Reques.t to peputy Cgmmissioner,
Council/Court, Tawipui South Lunglei, Mizoram Vide Letter No
Received from President,vi”age ABCI/SITE/AE/NH-54/PKG-6/2021-
9 267+935 267+995 Council/Court, Tawipui South 22/655, Dated 30-09-2021 for approval.
Received from President,Village
101 271+555 271+700 Council/Court, Thingfal
Received from President,Village
R 272+854 2724914 Council/Court, Thingfal
Received from President,Village
12 273+100 273+160 Council/Court, Thingfal
Received from President,Village
13 273+610 273+690 Council/Court, Thingfal
Received from President,Village
14 273+985 274+040 Council/Court, Thingfal
Received from President,Village
15 | 276+330 276+420 Council/Court, Thingfal
Received from President,Village
16 276+470 276+540 Council/Court, Thingfal
17 2844990 2854130 Received f.rom PreS|d§nt,V|IIage
Council/Court, Thingkah Request to Deputy Commissioner,
Received from President,Village Lawngtial, Mizoram Vide Letter No
18 | 286+585 286+622 Council/Court, Thingkah ABCI/SITE/AE/NH-54/PKG-6/2021-
19 0884330 0884470 Received from President, Village 22/640, Dated 22-09-2021 for approval.
+ + Council/Court, AOC
ADDITIONAL SPOIL BANKS
Received from Land Owner with witness by
1 256+540 256+600 Local VCP.
5 2604600 2604640 Received from Land Owner with witness by
Local VCP.
3 2614900 2614960 Received from Land Owner with witness by
Local VCP.
Received from Land Owner with witness by
4 265+280 265+320 Local VCP.
5 2674760 2674840 Received from Land Owner with witness by
Local VCP.
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OFFICE OF THE DEPUTY COMMISSIONER
LAND ACQUISITION BRANCH
LUNGLEI! DISTRICT, MIZORAM

M NOTIC

A meeting in connection with disposal of excavated soils in the
Widening & Upgmdauon of NH-54 within Lunglei District is hereby convened

a4 schedule given below -
Venue ¢ Addl.DC Office Chamber, Lunglei
Time ; 11th February, 2021 (Thurf @ 1:00 PM

All members are requested to attend the meeting positively.

Sd/- R VANRENGFUIA
Addl Deputy Commissioner
Lunglei District, Mizoram

No.F.216/1/2020-LRS(1)/NH-5/Vol-{/1: Dated Lunglei, the 10% Feb, 2021
Copy to 2

1. SO, LR&S, Lunglei.
2. SDD{Sadar), DC's Office, Lunglel.

-~ 3. SE, PWD, Lunglei Diwision.
4. DS &WO, Soil Department, Lungle:.
5. DAO, Agri. Department, Lunglei.
6. DFO, Forest Department, Lunglei.

= 7. General Manager, NHIDCL PMU, Lunglei.
oject Manager, ABCI Camp, Hrangchalkawn.

9. Project Manager, BIPL Camp, Rawpui.

Addl. D Jt} ommissl

, Lunglei District, Mlzntam

M’)'Jv
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~BHARTIA (JV)

~

Coapdal Trawel Autcdiog 3 Floo A

Lk Road Sicinn

Rel. No. ABCUSlTErAE/NH-saszc-saozo-z 17433

To,
Deputy Comimissioner

Lunglei, District, Mizoram.

Sub:

geometric improvements from km
Tuipang section of NH-54 in the

assistance™ - Reg, NOC/permit for Spoil Bank.

Dear Sir,

1SR4y 4

Aol Lt

ALY

Date: 08/02/2021

“Widening and up-gradation to 2ane with paved shoulder configuration and
25000 to km 298.00 (Package-6) on Aizawi-
State of Mizoram on EPC mode with JICA loan

As per project schedule, Contracior bos finalized the Spoil bank locations after joint venfication
ol ABCI-Bhartiya (JV) represenclive along with regresentative of NHIDCL, ICT, VCP &
DISTRICT Administrative's repecsentative for dumping of excavated soil of the project
highway and herewith submitting 1.2 following spoil bank locations for your kind perusal

You are kindly requested to grant your approval for the flowing location and provide us the
NOC/permits to proceed further with the construction of spoil banks

ABGIPKA 6, SITE OFFICE. LATF SBuppiy. T, Norhe: Lunglsl, Mizoram-72070¢

Si Existing Chainage Remarks

No. " Ch, From Ch. To Length District

1| 2474320 247+400 80 Lunglei

2 247+800 2474820 | 0 ‘1 Lungle

3| 2474860 247+G00 10 Lungle: }

O e T ) 265040 0 Lungle: i
| 5 248+140 248+180 | 40 Lunglei

6 | 249+930 2494980 |75 | Tungle

7 | 2501180 250+260 — §0 Lunglei

8 254+200 2544240 40 Lunglet

9 253+290 253+440 150 Lungle

10 | 254+540 254+640 100 Lunglel
T | 2554700 2554800 100 Lunglei |
12 | 256-840 256-960 120 Lungle) |

13 | 259+020 259-100 80 Lungle: |
14 | 260+620 %060 | 70 Lungler | %,

1S | 263+020 263+120 ___lof' 7 L-_l-una!cl ] e b



BHARTIA (JV)

Oapial Trave! Hugdng 3 Floar L 8 I 6

Chib Road Sichar-7TH3001

Ph  03842-247477 w73
— Linal abciddb@bgmadcom
L-M 2634930 T 2631970 40 * Lunglei
e 2641920 80 Lungli |
18 [ 267200 2674240 T Lunglet |
19 | 2634760 2681980 220 Lunglei
20 | 269+430 269+540 10 Lunglet
21 | 270+100 270+140 40 Lunglei R
22 | 270+4%0 270+510 60 Lunglei
23 | 2714000 271+080 80 Lunglei
2% | 271+3%0 271 +430 50 Lunglei
(25 | 273+500 2734560 60 Lungler
% | 273+700 2734750 50 Lunglei |
21T 2734950 2734050 100 Lungle: ,
28 2744250 2744300 50 . Lunglei
B | 2744430 274+470 40 Lunglei
; an 274+700 274+750 50 Lunglei
31| 2764360 276+370 10 Lungle: l'
32 | 2774030 277+080 50 Lungiel __J
33 [ 2784740 278+920 180 | Lunglei I

We have here with submit the joint inspection report for your kind information & ready
reference

rope you wiil find the dbove in order and ailow i3 © procsed furthes

Copy for kind information to:-

AL

| Mr Pranab Sinha, GM (P), NHIDCL, PMU-Lawngthi, Mizoram

2. M. BN Singh The Authonty's Engineer, M/s Intercontinental Consultant &
Technocrats Private Ltd. in assoctation with M/s PADECO Co Ltd. Japan
3. RE office (Pkg 6), Lawangtloi, Aizawl, Mizoram

ARCLPNG AR RITE NEFICFE. ARTF Sucnly. Tawnul. North-1 Lunalel, Mizoram 79870+
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ANO OBJECTION CERTIFICATE)

I Lalfanzauva the president of village council of Tawipui North-II.
Situated under District Lunglei, do hereby declare and confirm that
council have permitted to avail SPOIL BANK for soil dumping for
ABCI-BHARTIA (JV) in our village at Chainage :-

PR—

__ Existing Chainage of Spoil Bank
SL No.

| From Ty 2

L L | CH.247+320  CH.247+400
2 | CH.247+800 CH.2474820 |
3 | CH.2474960 CH,248+020
|4 | CcH.250+180 CH.250+260 |

(Revised) respectively with reference to their apphication dated; - 21/05/2021

The council have No Objection to ABCI-BHARTIYA — (JV) to use the
land for the above mentioned purpose.

President Signature Date: @35 0q 205/

—= =T H4e
(Lalfanzauva) P
Village Council/Court Place: Tawipui North-11
Tawipui North-11
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ANO OBJECTION CERTIFICATE)

I'T. Lal lawmpuia the president of village council of Tawipui North-1.
Situated under District Lunglei, do hereby declare and confirm that

council have permitted 10 avail SPOIL BANK for soil dumping for
ABCI-BHARTIA (JV) in our village at Chainage :-

_Existing Chainage of Spoil Bank

_SLNo.  From To |

1| CH.2534360  (CH.253+440

L2 | CH.254+420 cH. 254+520
3| CH.2554700 | CH,255+800

(Revised) respectively with reference to their application dated:- 18/05/2021

The council have No Objection to ABCI-BHARTIY A — (JV) to use the
land for the above mentioned purpose,

President Signature Date: |7 7 iy

A _aé)
(T. Lal lawmpuia)
Village Council/Coun Place: Tawipui North-|
Tawipui North-| Hresioal

4’~I!Jgg Coungil i G
Fawigi N
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(NO OBJECTION CERTIFICATE)

I S.Vanlal Ruata The president of village council of Tawipui South.
Situated under District Lunglei, do hereby declare and confirm that
council have permitted to avail SPOIL BANK for soil dumping for

ABCI-BHARTIA (JV) in our village at Chainage :-

| SLNo.|  From |
1 CH.263+020

2 | CH.263+910
3 | CH.264+900

To
CH.2634120
CCH. 2640016
CH. 2644960

(Revised) respectively with reference to their application dated: - 18/05/2021

The council have No Objection to ABCI-BHARTIA — (JV) to use the

land for the above mentioned purpose.

President Signature

el

Mr. S.Vanlal Ruata
Village C opr_:pi_l:ﬂ(,’ ourt
Tawipui Squth: .

Date: ) &, 09-2n2)

Place: Tawipui South

L
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(NO OBJECTION CERTIFICATE) ahis:

w-
-

| LALFAK THANGA The president of village council of Thingfal.
Situated under District Lunglei, do hereby declare and confirm that
council have permitted to avail SPOIL BANK for soil dumping for
ABCI-BHARTIA (JV) in our village at Chainage :-

e Existing Chainage .

SiNo. | From Ty

1 CH. 2704200 CH. 270+260

2 CH. 270+450 [ CH. 2704510

3 CH.271+000 | CH. 271+080

4 _CH.271+380 | CH. 271+430 |
5 | CH.273+962 | CH.274+075

6 | CH.274+t160 | CH. 274+230

The council have No Objection to ABCI-BHARTIA - (JV) to use the
land for the above mentioned purpose.

President Signature Date: ,fg/7 30 o

(d 6
Mr. LALFAK THANGA :
Village Counci/Court Place: Thingfal

Thingfal
Presigent

Village Coancil/ Colrt
wmlnﬂﬂ



1852

(NO OBJECTION CERTIF ICATE)

I K.LALTANPUIA The president of village council of Thinkah.

Snuatt.:d under District Lawngtlai, do hereby declare and confirm that
council have permitted to ayaj] SPOIL BANK for soil dumping for
ABCI-BHARTIA (JV) in our village at Chainage :-
e Existing Chainage |
 SLNo. | From . o |
2 CH. 282+860 CH. 283+000
L2 | CH.284+510 | CL.284+560

The council have No Objection to ABCI-BHARTIY A — (JV) 10 use the
land for the above mentioned purpose.

f

it
President Signature Date: /s ) 502!
Mr. K.LALTANPUIA =
Village Council/ Court Place’ Thingkah
Thingkah

T ARINYTY TPAR PN I AN I St

eh.
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Ref, No. ABCUSUTE/ AL/ NH-S 4/ PKG-02021-22/685

To,

Deputy Commissioner

Lunglei, District, Mizoram.

Date 30/08/2021

Sub:  “Widening and up-gradation 10 2-lane with paved shoulder configuration and
geometnc improvements from km 25000 o km 29800 (Package-6) on Aizawl.
Tuipang section of NH-54 in the State of Mizoram on EPC mode with JICA loan
assistance” — Reg. NOC/permit for Spoil Bank,

Dear Sir,

As per project schedule, Contractor has finalized the Spail hank locations after jont venficanon of

ABCl-Bharna (JV) representutive along with representative of NHIDCL,

ICT. VCP & DISTRICT

Admimsuative’s representative for dumping of excavated sl of the project highway and herewith
submmitting the followmng spoil bank locations for your kind perusal We are herewith submitied the

NOCs recerved fram the local VCP

So you are kindly requested to approved the flowing location and provide us the NOC/permils from your
end to proceed further with the construction of spoil banks

[ ) Existing Chamsge R
Skoo, ChFrom | Ch.To _Length | Stno, | Ch.From IL'I To | bength__ Remarks
1 2474320 | 2474400 80 9 I 2634910 | z_qyoxs 106
2 | 2474800 2474820 | 20 10 | 264+300 | 2644960 60
3 | 2474960 | 248020 | 60 | 11 170.200 | 2704260 | 60 |
T4 | 2504180 2500260 | 80 12 270-450  270+810 . 60 |
5 2534360 | 2534440 | B0 13 271+000  271+080 B0 .
6 | 254+420 | 2544520 | 100 18 | 2714380 - 271+430 50 |
7 2554700 _ 255+800 100 i5 * 2730962 I 2784075 113
2634020 | 2634120 | 100 16 | 2744160 | 2744230 | 70 .
Hope you will find the above in order and allow us to proceed further,
Thanking You,1 -~ 'z: e
Yoursfaithfully, = ,‘
1 | E e " -
,v’y\‘\v 3 'C.'.' .\" i 7 c‘ -
AulhonzcdSnbnalon SeenEe = w ’ ~
Mr. Akhilesh Kumar Singh (Sr. GM) ‘
Enclosed: NOCs copy. oA to DC

Copy for kind information to:-

(&l Distriet, ungisi
I Mr Pranab Sinha, GM (P), NHIDCL, PMU-Lawngtiar Mizoram

2 Mr BN Singh The Authonty's Engmeer, MS Intescontmental Consultant &
Technocrats Private Ltd in association with M/s PADECO Co. Ltd Japan

3 RE office (Pkg 6), Lawangtlas, Aizawl, Mizoram
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Ref. No, ABCESHTE AE/NUH-SI/PRG-02021-22/640 Da{c 220092021
lo, e
Deputy Commissioner

Lawngtlai, District, Mizoram.

Sub:  “Widemng and up-gradation to 2-fane with paved shoulder configuration and
geometne improvenents from km 250.00 w© km 29800 (Package-6) on Amzawl:
Tuipang section of NH-5% in fhe State of Mizoram on EPC mode with JICA loan
assistance’ - Reg, NOC/permit for Spail Bank.

Dear Sir,

A% per projest schedule, Contractor has finalized the Spenl bank locations after joint venficaton
of ABCl-Bhartia {JV) representative along with representative of NHIDCL, ICT, VOP &
DISTRICT Admuistrative’s representative for dumping of excavated soil of the project
highway and herewith submitting the following spoil bank locations for your kind perusal We
are herewith subimitted the NOCs received from the local VCP '

Sa vou are kindly requested to approved the flowing location and provide us the NOC/permits
from your end to proceed funther with the construction of sporl banks

CSET Existing Chainage r'ﬁemarks
e I | '
Ch. From Ch To Length Distriet |
T TEERA | 2K3eamd C0 | Lawngtla
|2 j‘__zws'w T 3Ravse0 S0 | Lawngilai 1
3 N M+420 | 1 Lawngia | '

Hope you will find the hove inorder and allow us to proceed further
Thanking You,

Yours fgathiull

) . Y "' -:’ .u' ﬂ\
b= 2 /”%;f\m\au
2 ,'- |
Au:iymcﬂ .Slgw 'fy- < PAto OC

Mr? Akhilesh Ko S,ug’h (Sr. GNY Lawngtlai Disif ¢t
Lawngtii

Enclosed: NOCs copy.

Copy for kind mtormition tog-

| Mr Pranab Simha, GM (10 NEEDCL, PMU-Lawngtia, Mizoram

2 Mr. BN Singh The Authorny's Engineer. M/ Intercontinental Coosultant &
lechnocrats Private Lid. i assocition with M/ PADECO Co. Ltd. Japin
3 RE office (Mg &) | awangthu, Arzaw, Mizoram



YO OBIECTION CER TIFICATE)

I“K.LA LTANPUIA The president of village council of Thinkah.
bnualfd under District Lawngtlai. do hereby declare and confirm that
council have permitted to avail SPOIL BANK for soil dumping for

ABCI-BHARTIA (JV)in our village at Chainage -

— Existing Chainage |
(SLNe.  From | D
1 CHL2B2860 CH. 283+000

2 CH.O284+510 11, 2844560

The council have No Objcction to ABCI-BHARTIYA - (JV) to use the

land for the above mentioned purpose.

/
U(f :' :
g

President Signature

Date: )5 ). 52

M KLALTANPULA !
Village Council/Court Place. Thingkah
Thingkoh
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HON CFRVTFICATE)

1 LIANKAMLOVA The president of village coundil of AOC. Situated
under District Lawngtiai, do hereby declare and confirm that council
have permitted to-avail SPOIL BANK for soil dumping for ABCI-
BHARTIA (JY) in our villuge at Chainage -

_ Existing Chuinage |
| SI, Neo. | From B ——
1 CH.286+280  CH.2B6+420

The council hive No Objection to ABCI-BHARTIA = (JV) to use the
land for the above mentioned purpose.

Date: /1~ m.w.“\*

Presideat Signatare

]
s h».P\Q
Me LIANKAMEOVA
Village r_,ﬂ.__:r.,._.r_:s

:‘n u
.\»A.. '

Place: AOC
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LAND ACQUSITION BRANCH, DEPUTY COMMISSIONER: LUNGLE]

FORMAT FOR AGREEMENT BETWEEN CONTRACTORS AND PRIVATE
PARTIES FOR N.H WIDENING PROJECTS

A- ‘IM ¥ P 4_) ( '/.‘ /.] \

This is to certity that |, | L [nwnpsgname), $o / dlot wio [ Il Ta kol CILM:—
(name), a resident of i) ™7 (Name of lown/village) al _Lyreg (cCt
No. _V{ Azess ~( Lol

District, who is rightful holdet/claimant of land pass —
of T ;.'-N-"M)“cmm.as,:fw(-.:uéf{wygﬂsfor NH 54

Project, have reached an agreement with Ao /414 (7 (Name of
Contractor) regarding Use of Land as Spoll Bank/ Claims for land damage/
Claims for assets damage ote. (*exact purpose lo be wrilten here) In tlerms of

monetery end/or material relief which is-to ba/has been given to me fo my
satisfaction, and that | will make no further claims or complainis in this regard. AZ/B /49

Date of Agreement: 2.6/ ¢ 3/ 3.022 NO | —4SAT82

7 f ¢ 7 n . J ”~ TR
w * o o pedodr Smelrd T As ."J,C".‘(f L eNgT ALK er Sy
T e J"‘- ;-:\ ::':w{Zm 50{? o~ Tha TiVps <o /i?! !-’</‘4
Lr ; 4
1. LAN ERGLAMANT T \~2. CONTRACTOR =l
VCP — )AL " e -~} a. S P E D (;' : \
(Signature & Na (Signature, Name & Sg { Q*e
o b - 5 ‘
2 1 Zgees 4. WITNESS 2 . "0\

‘ LAlraw
AR GL PR rires, s, Doslgnationiddrees) &

B. Mizo Version

v . o & .-\ . -”\I(. — ' -
Ke-{' M/Ml ”Eﬂﬂm), s‘{ / dio | wlc{ i A(lgming);) o TN
(Khua/Veng), lga district) a cheng mek hi, diktaka ka ram peih Pass No.

VE Ave »:g Lared .ag\mun Thmpur:g-N—f Chainage”®£/, 52 & LHS/RAS

NH 54 _ Widening Project atan hian, a thawktu #<Z - 24174 (7 ) (Contractor
hming) nen hian inremsiamin, ka ram hi Spoil Bank atana hman/ Ram-lailv chhiat/
Fhiat-eh-thing tihchhiat etc. (*a hmanna/chhiatna ziah tur) hi ka phalin ka remti a,

he project atana hman/tihchhiat anih vangin zangnadawmna pawh pawisa / bungrua

in ka dawng tawh/dawn a, he ka ram chungchangah hian complaint emaw claim

dangka sam awh loang thiateme. (O, oo nd 452982 olf 08323

Dele of Agrosment: 2608 2052

/ * ('*_ Pef it "o ,\'(A__ l'.x (/‘, '(‘")’\f_'_‘:.& ’G"\V\pcl)_ ‘_"'_\‘

Signed by. . 7.’ saget Livrp vrg Hell Excoivivlsm Sotf Friow the
'T'~ ga./kf; G0 Cou lf,a, VIN=T erus §rhy , ?‘ =
1. LAND HOLDERALAIMANT Y\ 2,CONTRAGTOR ',
VP - Tawufnw\."'\i o 20 g A A A Q Y
(Signature & Name) (Signature, Name & S¢al) W

2. WITNESS1 .. 4 WITNESS2  $A dep

' A o - f
LA}Z Ul Aams 'ISIgnatures. Names, DesignationlAddress)\ Gl T




... GANDAGQUSITIGN BRANGH, BEPUTY COMMISSIONER: LUNGLE 1858

' RORMAT FOR AGREEMENT BETWEEN CONTRACTORS AND PRIVATE
PARTIESFOR N.H WIDENING PROJECTS

A. English Vorsion
K- LALN '
Tt wowtiytnanis M A i) G aios wio K LA L RAWINS

(name), a resident of TAW | Fut souiH (Name of jown/village) at ‘- :
Distriet, who Is rightful holder/claimant of land pass No. & - 4! L ""}'&f ﬁém’
of BETE f~iiocation) at Chalnage J¢¢ ! (¢ LHS/ RHS for NH- S 4

Widening Projest, have reached an agreementwith 484~ snaszia (7c)  (Name of
Contractor) regarding Use of Land as Spoll Bankl Claims for land damage/
Claims for assets damage efc. (‘exaol purpose (o be wrillen fiers) In temms of
monetary and/or materlal relisf which 5 to befhas baen given to me 1o my
satisfaction, and that | will make norfurther claims or complaints In this regard.

) 28/ vedeo2)
m“"“‘ﬁ"‘wr’, . s 15,000
Sgmedty. v ZUGLA, 100 C@«fws Eifheer Thousge my)
1. LAND HOLDER/CLAIMANT 2. CONTRACTOR i
" A . AKMILESH FUMAR £
(Signatore & Name) —\&*Qq 2 {Signature, Name &
2 VITNESS 1 aLRURTA) 4 WITNESS 2 ;
C‘;:_VAN p':lf;?m& : ) A z*‘)“wd‘
- (Signatures; e cDésignationfAddress) /£ Ve carkE sH €1 nG H
B. Mizo Version
K. LALUMZNGAIHZ DAL A K. LALRAWN A
e (hm!ng).l dlo | wio (hming), TawiPy | SauT™H
Khua/Veng), LungLET  (district) a cheng mek hi, diktdka ka ram neih Pass No. PP‘-géa 13 &

14:46/2018-+ R5C) 1% 8 hmun8RTE £ e Chainage 260 161C  LHSIRHS
\H-5% __ Wideriing Project atan hian, a thawktu A2c2-2#ar7 |4 7% )  (Contractor
fitaing) nen hian intremstamin, ka ram hi Spoll Bank atana hman/ Ram laih chhiat/
? Thial lsh thing thchhiat ete. (*a hmanna/ohhiatna 2lah tur) hi ka phalin ka remt! a,
he project atana hman/tihchhiat anih vangin zangnadawmna pawh pawisa / bungua
in ka dawng tawhidawn a, he ka ram chungchangah hian complaint emaw ciaim

dang ka slam tawh lo ang tih ke tiam e,

£, 18, oa(i- |
Date of Agresment; 257 1220>1 (Wp e Bfacrs Those .

Signedby: 2., 610 AR
28

1. LAND HOLDER/CLAIMANT 2. CONTRAOTOR'
AMILESH KUMAS 03

2, WITNESS 1 (. \/AAALRUBTA s wimhges2 ([ \
President {7 . e &
(Signatures:Names, Pesignation/Address) £ g s iRESM
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LAND ACQUSITION BRANCH, DEPUTY COMMISSIONER: LUNGLE!

FORMAT FOR AGRBEMENT BETWEEN CONTRACTORS AND PRIVATE
PARTIES FOR N,H WIDENING PROJECTS

A. English Version
mm»omwmu?(“/’“ mé{mmm”%_"aﬁ“‘f‘“
{neme), a residant of (Name of town/village) at ,g{,&dé_&
Diswrict, who 15 rightful holdefclalmant of land pass Ne. :
of YMA Lave! s

I -

(location) at Chainage A& 14 900 _ L8/ RHS for NH Sk
Widening Project, have reached an agreament with ABc7- BHaRT/A (v) (Name of

Contractor) regarding Use of Land as Spoll Bank/ Claims for Jand damage/
Claims for assets damage ete. ("exact purpose o be writlen here) In tarms of

monelary and/or material rellef which 8 1o be/has been gven to me
satisfaction, and that | will make no further claims or complaints In this raga e

/7
Date of Agreement: _24/06 /4122 b, s idal ( T

Signed by: ol Alcacr uga;& Sy e - 2
MANTD 2, %& W\ =

U‘A&y""- -6
1. LAND HOLD SLAI
Chascraw B 7 3
(Signature & Name) (Signature, Name & Seal)

2 wirNess 1 N W (] swirness2 7\ ()
C vANLAL RUATAY .
_esumySignatures, Names, Designation/Address) 3. 14 s kg ez i)

‘ B. Mizo Version
La-l M a v M " :
Kei, (hni:;? slo | dlo | wio (hming), Tanswe Seuld
(KhuaiVeng), xw_r}’u (district) a cheng mek hi, dikidka ka ram neih ?Es No.
, 2 hmun YM4 Rom Hnuwil Chainage 2¢)+ a0 LHS/RHS
NH S4 _ Widening Project atan hian, a thawktu f8c1- BHART! £ /5y )(Contractor
hming) nen hian inremsiamin, ka ram hi Spoil Bank atana hman/ Ram laih chhilat/
Thiai leh thing tihchhiat etc. ("a hmanna/chhisina ziah {ur) hi ka phalin ka remtia,
he project atana hman/tihchhiat anik vangin zangnadawmna pawh pawisa / bungrua
in ka dawng tawh/dawn a, he ka ram chungchangah hian complaint emaw claim
dang ka siam tawh lo ang tih ka tlam e. o) 0,000 l:

Dale of Agr:ement:
Signed by: w /(,0(-9“ a2 YA
CLALKHANNG M H SAVEA @(}p»d& i
1. LAND HOLDER/CLAIMAN 2. CONTRACTOR

(Signature & Name) (Signature, Name & Seal)
2. WITNESS 1 Ha.-ﬂn 4. WITNESS 2

CYAINLAALRUAT A ) .

= (s?g'x:fu%e%mes. eslgnatlonlAddresa{\ﬂ MRINERH S I1G W
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Kei C. Lalthatmn VCP Tuwipui 'S’ Lunglei DistriotSan vantlang Ram / VC rem
Tawipw: 'S’ Minpui veng a tuikhur hnai mawng kawr hi Deputy Commissioner min beisei
ang loh Village Counoil Sitting Dt 20104/2023 in a rem tih angin NH-54 Weidening Projeet
a wn han himan, a thawkt 1. / ABC1 Company ten nen mremsiamin Spoil Bank a
wa a hman bi ka phal sakin ka remti o, he Project atan a hman / tihchhiat & nih avengin
zangnadawmna atan NH-54 Py Thangruai in bul atang a Tawipw 'S’ Primary School II
panna ( step ) hi P/S-IL 4 Cemented & Dt 1" May 2023 ral hma ngei & siam fur Jeh

| tura Wall hi Dt 27 2023 ral hma ngei & rinawm tak leh nghet tak a
(wx?ownMml‘ﬂﬁlnmmnuw:emhnm
=5 remsmam am.

Date of Agreemagt :.}OLI‘Z'&?- = Contractor

-

1 (CLACTHANZAMA ) 1

Prsidca (DEBANDRA SAMANTARAY)
DOuRs 300

:.;...; 19
9]

2. (CLALAWMPUIA ) z.‘ﬁ*@—. p
VC Member Tawipei ‘S’ CRAY) SANKAR. &Y )

3 (K ZOTHANMAWIA ) 3
. VC Member Pawipui S’ !

Secrofary
v :Bgt CEuﬂCl' sCount
Tawipu 'S

Copy

(CHrisike gy s1r@ )

DC Lunglei Distact

GM NHIDCL

GM ABCI

PM ABCI

All VC Member ‘

bl o o B



§
g
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mmmanm DERUTY COMMISSIONER: LuNeLE! 1 8 6@1

2 'vromnmnmmm BETWEEN CONTRACTORS AND PRIVATE
PARTIES FOR N.H WIDENING PROJECTS
A. Engllsh Veralon

Vb toaertty W1, LAL R ANAGLA (wamel, Ao 7 dlof il BE A G riirns
(hame), a resident of Taw 1Fu1 & TH_(Name of town/village) at LUN&;.EIQA

Distriet, who Is fightful helderfolaimant of land pass No, v /1 ¢ ¢ 2003 25

ofSEIE Kae™y (location) at Chainage 261 /1 45¢  LHS/RHS for NH=854
Widening: Project, have reached an agreement with A % c1-suany, ALy ) (Name of
Contractor): fegarding Use of Land as Spoll Banki

Lay Claims far land damage/
 (*exact pupose o be writien ha?if intems of

age
moneh;y andior material reliet wmoh s _to belas been given o ma to my
satisfaction, and that 1 witt make no furthier elzims-or complaints in this regard.

Date of Agreement; 38/!2]&.., &zib',. (il - i =, "
§ 228 il Teen 1vbwand oy
ﬁ ﬂ i bz:/ ( g—vxr < 4 ',t , - B
1. wmzam 3 V. iCT .' |
! AK I[-ESH o

mummw&um ture, Nz mé%se
w 6 gnau e, Na : ‘
2, WITNESS 1 Caywm-m 4 WITNESS 2

7 A‘W

—_— tsmetums. Names. Designalion/Address) (s 5 cixgin <ot )
| B. Mizo Version
LALRAMMAW I A v DEN&GSHHONG A

. (hming), slo / dio / wio (hming), FAWIPU ! $9UTH

Wem).l-una ~£I (district) a cheng mek hi, dikiaka ka ram neih Pass No.
Vel p(3)-8A 002" Zo05E hun SEIEMFL4  Chalrage 2{]4350  LHSIRHS
NH S4 _ Widening Project atan hian, 8 thawktu A2¢ I - 81427 145« (Contrastor
hrilng) nen hian 4 nin, ka ram hi Spoll Bank atana hman!/ Ram laih chhiat/
Thiai leh thing tihc ]!)m etc: (*g hmanna/chhiatng zlah tur) hi ka phalin ka remt a,
he.project atana hmanitihchhiat anh vangln zengnadawmna pawh pawlsa / bungrua
in“k& dawng tawh/dawn &, he ka ram chungchangah hian complaint emaw ¢laim
dang ka slam tawh lo-ang tih ka tiam .

&l‘sooof'
Date of Agreement; i I""M [E“ruo '?‘é‘uw osined ”JZ')
R TervTor e |
1. LAND HOLDER/CLAIMANT sigon K“&M
1 (Signature, Na
(Slgnature & Name) 1 N

2. WITNESS 1( @ - Vo L aLRuAT™) 4 WITNESS2 b
(Signatures, NARES; Hesignatontaddress) p e i sy_s st )
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Package-7

SPOIL BANK DETAILS
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9999999090900 9000000000029000000999999000000000000000000000000000000e®
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Project: Widening and Up-gradation to 2 lane with paved shoulder Configuration and geometric
improvements from Km 298.000 to Km 339.000 (Package-7) on Aizawl-Tuipang Section of NH-54 in the state
of Mizoram on Engineering, Procurement and Construction (EPC) mode with JICA Loan Assistance

Contract Package - 7

Details of NOC of Spoil Banks

Date : 30.04.2023

1863

Design Chainage (Km)

Sl. No NOC Status
From To

1 302+910 302+980 Attached
2 307+880 307+940 Attached
3 308+180 308+220 Attached
4 309+100 309+130 Attached
5 309+615 309+650 Attached
6 319+790 3194850

7 326+210 326+290 Attached
8 327+040 327+110 Attached
9 329+300 329+360 Attached

ADDITIONAL SPOIL BANKS

1 295+250 295+270

2 299+020 299+080 Attached
3 300+960 301+010

4 301+770 301+820

5 305+790 305+830 Attached
6 307+220 307+280 Under ROW, So no NOC required
7 314+300 314+400

8 314+990 315+020

9 324+760 324+810 Attached
10 329+950 330020 Attached
11 332820 332+850 Attached




lo,

Subject:-

Ref:-

Sir,

1864

No.R. 13011/1/22020-DC(LTI)
OFFICE OF THE DEPUTY COMMISSIONER
LAWNGTLAI DISTRICT : MIZORAM

Dated Lawngtlai, the 1* June, 2021

Shri V.V.S Rayudu

Authorised Signatory

PMPL-SRC Infra(JV)

Plot No.- 77, Jubilee Enclave, Opposite HITEX
Madhapur, Hydrabard- 500081

Telengana, India

Grant of approval for spoil banking at Package-7 regarding

Y/L No. DC/ EPC-Mizoram- Pkg-7/ Nh-54/ 2020-21/Gem/078 Dt
02.02.2021

With reference to the subject and letter No. cited above, 1 convey herewith

approval for Spoil Banks in connection with the on-going NH-54 widening project within
Lawngtlai District at Package-7.

This is for your kind information and necessary action.

Enclosed:-  As stated
Yours faithfully .
. I
e ]
( Dr. ANDREW H.VANLALDIKA)
Deputy Commissioner
wngtlai District, Mizoram
Memo No.R. 13011/1/2020-DC(LTI) Dated Lawngtlai, the 1% June, 2021
Copy to:-
1. General Manager (P), NHIDCL, PMU-Lawngtlai for kind information.
2, The Team Leader, ICT, Lawngtlai for kind information.
3, The Resident Engineer , ICT, Lawngtlai for kind information.
4. Pu Rinmuana, Dy. Conservator of Farest (WF), Lawngtlai Distict, Mizoram for

kind information.

A,

Deputy Commissioner/ |
Lawngtlai District, Mizoram
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V. E7

The following locations in Saikah village (Package 7) is hereby approved for spoil

banks

e il e R
I |307+920 | 307+970 | H.Biakchunga 13/2016 0f 10.08.2016 | Saikah ‘U |
|2 3084210 | 308+230 | Johny Vanlalvenhima | 32/05 of 08.12.2005 Saikah
'3 | 308+230 | 308+300 | L.Cheuluaia 10/7 of 23.022007 Saikah

4 |309+130 | 300+200 | K.Sanglianpuia 71/1997 0f 20.01.1997 | Saikah-II
5 3094670 3091700 | F Lilypari G./1994 of 08.061904 | Saikah

1 |

However, PMPL should strictly observe the following points énd conditions.

{. PMPL will construct retaining walls high and durable to ensure that it can hold and

prevent spoil earth from crossing its boundary.

These spoil banks will be carefully monitored by PMPL so that there is no destruction of

property and no environmental damage is caused.

3. If there is any complaintgrievance from private landowners regarding damaged caused
by dumping of soil, the matter will be resolved by PMPL,

4. No spoil earth will be dump in places other than the designated spoil banks and if such
dumping of spoil earth happens outside the designated spoil banks, PMPL will have 1o
compensate for the damaged caused.

5. Any problems/complaints arising out of these spoil banks will be the sole responsibility
of PMPL and they will resolved the matter promptly.

o

Ae
y / 611.4
S ( Dr. AND H.VANLALBIKA)
' Deputy Commissioner
wngtlai District, Mizoram

Memo No.R. 13011/12020-DC(LTY) Dated Lawngtlai, the 1% June, 2021
Copy to:-
General Manager (P), NHIDCL, PMU-Lawngtlai for kind information.
The Team Leader ICT, Lawngtiai for kind information.
The Resident Engineer ICT, Lawngtlai for kind information.
Pu Rinmuana, Dy. Conservator of Forest (WF), Lawngtlal District, Mizoram for kind
iformation.

o 19

Deputy Cmmissionef /

Lawngtlai District, Mizoram



) ﬁF’rmMIZORAM LEASE DEED 095192

THIS DEED OF LEASE is made at Lawngtiai, on this 5 day of October, 2021.

Between:

Smt. Lalduatpuii D/o Shri Jacoba, Age: 29 years, R/o. 52, Saikah, Near Water Point,
Lawngtlai, Mizoram-796891, having Aadhar No. 7496 8081 8737 | horeinaftor referred
to as “the Lessor" of the ONE PART '

And
M/s. PMPL - SRC INFRA (JV). Plot No.77, Jubilee Enclave, Opp: Hitex Arcade,

Madhapur, Hyderabad-500081 represented by its Project Manager Shri Sheety Pawan
Kumar hereinafter referred 0 as “the Lessee” of the OTHER PART.

WHEREAS the Lessor is the absolute owner of Plot measuring 20000 sqm., situated at

Saikah village (more particularly described in the Schedule of Property), hereinafter
referred to as the open land.

V=



AND WHEREAS the Lessor has agreed to lease the open land to the Lessee 310&6 7

Lessee is agreed to take same on lease at one time payment of Rs.10,000/- (Rupees:
Ten Thousand only) for the purpose of Spoil Bank at Km. 305+820 LHS Valley Side

(l.e 1o dump the excavated soil/scft rockjetc., under the following terms and conditions:

NOW THIS DEED WITNESSETH AS FOLLOWS:
1. The Lessor declares that the open land is free from all encumbrances of claims from

any third party till date and within the leasad period in future.

2. The lease is initially for a period of 8 years from 5.10.2021 to 5.10.2029.

3. That it is agreed upon both the parties that the rent of the open land shall be
Rs.10,000/- (Rupees Ten Thousand only) onetime payment. And shall be payable
at the time of signing lease deed.

4. The lessee shall be at liberty to carry out any additions or alterations to the open
land premises or wall on boundaries for retaining the soil in accordance with the
plans approved by the authorities at any time or from time to time during the
subsistence or the term hereby created.

5. That the Lessee can dump the soilisoft rock and make it level, construct cross
drains, keep piants, construct wall for retaining the soil. The Lessor shall have no
objection whatsoever in this connection during lease period. *

6. The Lessor has to arrange the documents to take approval from DC/ the
govemment or local authorities. The Lessee shall bear all the charges.

7. The lessor is absolutely free to use the area to dump the soil during the lease period
for purpose of carrying business.

8. The lessee shall peacefully and quietly hold, possess to use the open land for
dumping the soil during the term of lease without any interruption, disturbance,
claims or demand whatsoever by the lessor or any person or persons claiming under
him, subject however, the lessee paying fhe said payment on the due dates thereof

and in the manner herein provided and observing and performing the covenants,

?V""




N

conditions and stipulations herein contained and, on his part, to be observldgﬁ 8
performed.

9. On filling the total area and completing activities as per the approved spoil bank
plan on the open filled land the same will be taken back by Lessor.

10. This Lease Deead shall be executed in duplicate. The original shall be retained by

the Lessor and the duplicate by the Lessee.

IN WITNESS WHEREOF, the Lessor and Lessee has set their hands unto these

presents and a duplicate hereof on the day, month and year first hereinabove written.

SCHEDULE OF PROPERTY: Ls 15/11 of 07.07.2011

Located at Saikah Ram Chhung Tulpui Feh Kawngah, Lawngtiai(District)

East;
Waest:
North:
South:
x B
LESSOR
LESSEE
-
WITNESSES:
)/ 7
L~
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This is to certify that the Chawnhu village, Lawngtalai (District) in the state of Mizoram

have “No Objection” whatsoever for dumping the soil and to construct the dumping yard
by M/s PMPL - SRC Infra (JV] at the land belonging to Mr B Thanpuia, LS/ LSC No. 42/06
Dt 02.05.2006 Phaithar Road thlang Peng bulah (107, college Veng, Lawngtlai-796891),
Lawngtlai (District), in the state of Mizoram located at Km 2994015 to Km 299+400 on

Right side of NH-54.

This “No Objection Certificate” has been Issued to M/sPMPL - SRC Infra (JV) u-pon their

request for onward submission to the concerned authorities.

Place:

Date:

For Village Council President
Mo nc2.0n
v {HRIATP :J\A)

Chawnhu Vilksgient
Wm Court

mous Uistrict Coungil

-
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MARA AUTONOMOUS DISTRICT COUNCIL
ENVIRONMENT & FOREST DEPARTMENT : SIAHA \
No.B. 16023/1/E&F/MADC-2020-21 Dated Siaha the 12" May 2021
To, <
- R The General Manager =
) (L1l PMPL-SRC Infra JV
=7 Lawngtlai -4
“ -’ e
Subject:  Acknowledgement Receipt 5]
= Dear Sir, E
= : ) J
B With refrence (0 the subject cited sbove, ihe depanment has received payment Of
= Forest Land for using Spoil Bank in between Keochao East — Amobyu Vaithie(Zero) as shown =
| 5 2 below: i
* 1" Installment - 2622021 -  Rs 10,0000/
o 2" Instaliment X 3022021 -  Rs 500000/ —
i Tota! . R;, 15,00,000/- g
TV (Rupees Fifteen lakh)only =
T "Yours faithfully, )
3
T s 6537”*. =
o (THALY T. AZYU) -
- + Doputy Conservator of Forcet(H) ==
= Mara Autonomous District Council
E Siaha —
y "
- -
’
Y o
b
# | —
i
-

P -
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No Objection Certificate

This is to certify that the Saikab-U Village, Lawngtaiai (District) in the state of Mizoram
have “No Objection” whatspever for dumping the soil and to construct the spuoil bank by
M/s PMPL - SRC Infra (JV) at the land belonging to Mr C. Thankila, Ls Ne. 37/09 of
02/12/2009 located at Salkah ram chhung BRTF Road, Kawngthlang Paduha leh Lianzika
ram inkar ah, Lawngtiai (District), ln the state of Mizoram located from Km 3024910 to Km

302+960 on Left side of NH-54.
This "Ne Objection Certificate” has been issued to M/s PMPL - SRC Infra (IV) upon their
- request for onward submission to the concerned authorities, .
Place; For Village Council President
Date: | F—-po-202) '
Saikah-U Village
LawngtalaiDist
I %—.—\
: AALPY 1GA)
= Vilogs Go- | Cour
. ¢ LalAuricmove T el

» Siuhr. v

- . . - . -




No Objection Certificate

This is to certify that the Saikah-L Village, Lawngtalai (District) in the state of Mizoram
have “No Objection” whatsoever for dumping the soil and to construct the spoil bank by
M /s PMPL - SRC Infra (JV) at the land belonging to Mr K Sanglianpuia, LS No, 71/1997 Dt
20.01.1997 near Saikah-L village, Lawngtlai (District), in the state of Mizoram located at
K 3094130 to Km 309+200 on Left side of NH-54.

This “No Objection Certificate” has been issued to M/sPMPL - SRC Infra (JV) upon their

request for onward submission to the concerned authorities.

Place:

Date:

For Village Council President

Saikah-L Village
Lawngtalai Dist

-

y 0
{ (L‘l%\‘& )
| a Pa(‘::?":-'z_?‘l‘. "

Villgge Cuunet LT
i Somoy: U st ut Sountil
g Aooinoc ik Sovmel \

- e
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No Objection Certificate

This is to certfy that the Salkah-L Village, Lawngtalai (District) in the state of Mizoram
have "No Objection” whatsoever for dumping the soil and to construct the spoil bank by
M/s PMPL - SRC Infra (JV} at the land belonging to Mr H. Biakchunga, LS No. 13/2016
Dt 10.08.2016 near Saikah-L village, Lawngtlai (District), in the state of Mizoram located
atKm 307+920 to Km 3074970 on Left side of NH-54 .

4 This “No Objection Certificate” has been issued to M/sPMPL - SRC Infra (JV) upon thelr

request for onward submission to the concerned authorities.

Place: For Village Council President
Date;
Saikah-L Village
Lawngtalai Dist
¢ a7/
3 (u%tm.um)

\ g Counc A i
' Lal '\u‘dnuﬂ'cw— et Sounell
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s i to certify that the Saikah-L Village, Lawngtalai (District) in the state of Mizorarn
3 ,*No Objection” whatsoever for dumping the soil and to construct the spoil bank by

e BMPL - SRC Infra (JV) at the land belonging to Jony Vanlalhmangiha, LS No. 32/05 Dt
42 2005 near Saikah-L village, Lawngtiai (District), in the state of Mizoram located at

For Village Council President

Saikah-L Village
Lawngtalai Dist

‘- &ﬂ 2. AN T
aLeede
. (LATTHARM™)
o 3 ! '
m 2 } -i. e
ke Yillisa b!iﬂ"u &m‘l"”\

4 ML‘ v )
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No Obijection Certificat

This is to certify that the Saikah-L Village, Lawngtalai (District] in the state of Mizoram
have "No Objection” whatsoever for dumping the soil and to construct the spoil bank by
M/s PMPL - SRC Infra (JV) at the land belonging to Mr F.Lilypari, LS No. 2/1994 Dt
08.06.1994 near Saikah-L village, Lawngtlai (District), in the state of Mizoram located at
Km 309+670 to Km 309+ 700 on Left side of NH-54 .

By

This “No Objection Certificate” has been issued to M/sPMPL - SRC Infra (JV) upon their

request for onward submission to the concerned authorities.

Place: For Village Council President

Date:

Saikah-L Village
Lawngtalai Dist

)
I/ \ -

. J 2
(AP EERAER
Vo '
I \I:h. P ol L‘O‘.ﬂ
| Lai Aulonwe nus District Covnedl
A Saikah U \

N— -
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Package-8

SPOIL BANK DETAILS
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Project: Widening and Up-gradation to 2 lane with paved shoulder Configuration and geometric improvemerl 8 8 1
from Km 339.000 to Km 380.000 (Package-8) on Aizawl-Tuipang Section of NH-54 in the state of Mizoram on
Engineering, Procurement and Construction (EPC) mode with JICA Loan Assistance

Contract Package - 8 Date : 30.04.2023
Details of NOC of Spoil Banks
Design Chainage (Km)
Sl. No NOC Status
From To
1 335630 335680 Obtained (Copy Attached)
2 336640 336750 Obtained (Copy Attached)
3 337080 337280 Obtained (Copy Attached)
4 339730 339795 Obtained (Copy Attached)
5 342660 342740 Obtained (Copy Attached)
6 345980 346180 Obtained (Copy Attached)
7 348480 348580 Obtained (Copy Attached)
8 352800 352880 Obtained (Copy Attached)
9 353730 353830 Obtained (Copy Attached)
10 354400 354500 Obtained (Copy Attached)
11 355475 355630 Obtained (Copy Attached)
12 359450 359550 Obtained (Copy Attached)
13 369390 369490 Obtained (Copy Attached)
14 372550 372650 Obtained (Copy Attached)
ADDITIONAL SPOIL BANKS

1 344+600 345+050 Obtained (Copy Attached)
2 348+700 349+050 Obtained (Copy Attached)
3 360+600 360+750 Obtained (Copy Attached)
4 363+100 363+500 Obtained (Copy Attached)
5 363+600 363+800 Obtained (Copy Attached)
6 370+250 370+350 Obtained (Copy Attached)
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Date : 01-06-2022

TO WHOM IT MAY CONCERN

This is to inform that M/s BIPL -ABCI {JV), EPC contractor has been engaged for
Widening and Up-gradation to 2-lane with paved shoulder configuration and
geometric improvements from Km 334.000 to Km 373.952 Aizawl-Tuipang Section of

NH-54 In the State of Mizoram.

This has been confirmed that all the excavation and dumping work done by them [s
done after taking proper consent from us and as per wishes of land owners of Spoil
Banks & along road side, No water body has been disturbed due to the above work.

The spoll materials, which are being dumped In our spoil banks and at other
locations after the proper treatment fo save the environment. We hope their bright
future,

.
Vel i)

President .
Vi!iagecoundl Ciurt
._L_Q_A-A-:g._
<L{o LA !W
/ '/ 42/,« - Gy
Robingn Nerhs) i
JA 4

(5-REBET)

« DAURGHISS
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GOVERNMENT OF MIZORAM
NO. D.11067/4/2019-DC(S)
OFFICE OF THE DEPUTY COMMISSIONER
SIAHA DISTRCIT, SIAHA
(Land Acquisition Branch)

Dated Siaha the 30t September,2020

To,

The General Manger(P)

NHIDCL PMU-Lawngtlai.

C/O H. Dohranga Building

Bazar Veng, Lawngtlai ,796891
Subj;- Forwarding of NOC for Spoil Banks.
Sir,

With reference to the subject cited above, 1 am to forward
herewith NOC for Spoil Banks obtain from land Owners and concerned VCPs
for favour of your kind information and necessary action,

Enclosed:- As above

Yours faithfully,

( KESAVAN R )
Deputy Commissioner,
Siaha District, Siaha
Memo No. D.11067/4/2019-DC(S) : Dated Siaha the 30 Sept,2020.
Copy to:-
1, BIPL Project Manager, Package-8 for information.

X -

v
Deputy Co ioner,
Siaha District, a
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BHARTIA - ABCI (JV)

201, Royal Arcade, Dr. B. Baruah Road, Ulubari, Guwahati — 781007,

Ph: 491-0361-2468522/23Fax: +91-0361-2466693, Email: info@bhartizinfra com

Ref: BIPL/NHIDCL/CEM/MADC/PKG-8/2020/093 Date: 30/09/2020

To,

Deputy Commissioner
Dist: Siaha

Mizoram

Sub;: Widening and upgradation to 2-lane with paved shoulder configuration and geometricimprovements from
km 339.000 to km 380.000 on Aizawl-Tuipang section (package 8) of NH-54 in the state of Mizoram with

JICA loan. ~NOC for the Spoil Bank regarding

Sir,

With reference to above cited subject, we wish to inform you that we are executing the road construction work
from Zero to Tuipang (Km 338+000 to Km 380+000) in the state of Mizoram, As we are doing excavation work,
we need spoil banks to dump the surplus sofl. The locations are furnished below.

SLNo. | Name of Land Owner Start End Chainage lengthinm
Chainage

1 S. Hratlua 3454980 346+180 200
2 N. Zakhai 3484480 348+580 100
3 Beibiezi Nohro 353+730 3534830 100
4 Zoela 3524800 352+880 - 80

5 Doliana 353+270 353+370 100
b Sei-aw 3554420 3554520 100

As such, we have taken permissions for spoil bank from concerned land owners as well 25 VCPs, Please find
enclosed herewith the NOCs for your ready reference,

Hence, we request your kind self that kindly give your approval for spoil banks from your end for smooth
progress of work.

This is for your kind information and approval please.
Thanking you and assuring you of our bést co-operation at all the times,

Yours Faithfuiiy,

For Bhartia ~ ABCI %
%4 o
\ :

Copy to:
. GM (P), NHIDCL, PMU-Lawngtlai, for kind information

SO, NHIDCL, Siaha, for kind information

AE, ICT, for kind information

TL, ICT, for kind information

Resident Engineer, ICT, for kind information

@
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GOVERNMENT OF MIZORAM
NO. D.11067/4/2019-DC(S)
OFFICE OF THE DEPUTY COMMISSIONER
SIAHA DISTRCIT, SIAHA
(Land Acquisition Branch)

Dated Siaha the 12 October,2020

The General Manger(P)
NHIDCL PMU-Lawngtlai.

C/0 H. Dohranga Building
Bazar Veng, Lawngtlai ,796891

Forwarding of NOC fer Spoil Banks.

With reference to the subject cited above, 1 am to forward

herewith NOC for Spoil Banks obtain from concerned land Owners and
VCPs for favour of your kind information and necessary action.
Enclosed:- As above

Yours faithfully,

Sd/- KESAVAN R
Deputy Commissioner,
Siaha District, Siaha

Memo No. D.11067/4/2019-DC(S) : Dated Siaha the 30 Sept,2020.
Copy to:-
\'l/f@m Project Manager, Package-8 for information.

i

Sub Deputy Commissioner,
Siaha District, Siaha
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BHARTIA - ABCI (JV)

201, Royal Arcade, Dr. B. Baruah Road, Ulubari, Guwahati - 781007,

Ph: +91-0361-2468522/23Fax: +91-0361-2466693, Email: info@bhartisinfra.com

Ref: BIPL/NHIDCL/DC/PKG-8/2020/095 Date: 06/10/2020

To,

Deputy Commissioner
Dist: Siaha

Mizoram

Sub; Widening and upgradation to 2-lane with paved shoulder configuration and geometricimprovements from
kin 339.000 to km 380.000 on Aizawl-Tuipang section (package 8) of NH-54 in the state of Mizoram with

JICA Toan. -NOC for the Spoil Bank regarding

Sir,

With reference to above cited subject, we wish to inform you that we are executing the road construction work
from Zero to Tuipang (Km 338+000 to Km 380+000] in the state of Mizoram. As we are doing excavation work,
we need spoil banks to dump the surplus soil. The locations are furnished below.

SL No. Name of Land Owner Start End Chainage Length inm
Chainage
1 H. Sahlo 335+590 335+680 90
2 Reuben ¥, Lalhruaizela 336+640 3364750 110
3 S. Laitha 3374080 3374280 200
4 S.Beihrua 359+450 3594550 100
5 Lallunghnemi 354+400 354+500 100

As such, we have taken permissions for spoil bank from concerned land owners as well as VCPs. Please find
enclosed herewith the NOCs for your ready reference.

Hence, we request your kind self that kindly give your approval for spoil banks from vour end for smooth
progress of work.

This is for your kind information and approval please.

Thanking you and assuring you of our best co-operation at all the times.

Yours Faithfuiiy,

For Bhartia - ABCI
or Bhartia %
/

Copy to:
1. GM (F), NHIDCL, PMU-Lawngtlai, for kind information
2, SO, NHIDCL, Siaha, for kind information
3. AE,ICT, for kind information
4. TL, ICT, for kind information
5. Resident Engineer, ICT, for kind information
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BHARTIA - ABCI (JV)

201, Royal Arcade, Dr. B. Baruah Road, Ulubari, Guwahati — 781007,

Ph: +01-0361-2468522 /23Fax: +91-0361-2466693, Email: info@bhartiginfracom
Ref: BIPL/NHIDCL/VCP/PKG-8/2020/78 Date: 04/09/2020

To,

Village Councilor

Amobyu Vaithie, Dist: Siaha
Mizoram

Sub: Widening and upgradation to 2-lane with paved shoulder configuration and geometric
improvements from km 339.000 to km 380.000 on Aizawl-Tuipang section (package 8) of NH-54 in the

state of Mizoram with JICA loan. ~-NOC for the Spoil Bank at Ch, 335+590 to Ch. 335+680
Dear Sir,

With reference to above cited subject, we wish to inform you that we are executing the road construction
work from Zero to Tuipang (KM 3394000 to KM 380+000) in the state of Mizoram. As we are doing
excavation work, we need spoil banks to dump the surplus soil at above mentioned location.

Hence, we request your kind self to fssue a NOC for spoil banking at Ch. 335+590 to 335+690{90 m) from

yvour end for smooth progress of work.
The detail of the parcel of land is furnished below.

Name: H. Sahle
Survey No. G/19/L&R/08 of 6/11/2008

This is for your kind information and approval please.
Thanking you and assuring you our best co-operation atall the times.

Project Manager, PKG-8

Copy to:
GM({P), NHIDCL, PMU-Lawngtai, for kind information

AE, ICT, for kind information

TL, ICT, for kind information

Resident Engineer, ICT, for kind information
S0, NHIDCL, Siaha for kind information

Al o o
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o, -33

201, RoyaIArcade,Dr B Bartiah Roat, Ulihiésl: Ghiwebiatt— 781007
Ph: +91-0361-2468522/23 Fax: +91-0361-2466693, Email: infa@bhartiainira.com

Raf: BIPL/NHIDCL/VCP/PKG-8/2020/078 Date: 04/09/2020

Ngenna angin heng ahnuaia ka ram/huan tarlan aug hian NH-54 kawnglathna turah
lefvung pathnan hmang turin ka ram tih e.

—fnm& %
Diltu/Ngentu (A;l;ﬁ ;R
@ :

%;gm/ Remtitu / Ram Neiktu Signature & Pass No.):
Village Colnc '.-‘-"..'.curt 4//‘7/1 g R/oe % ,é/”/

me

Amebya CIF
Hriatpuitu / Witness:

201, RoyalArcade.Dr B. Baruah Road, Uluban Onwiting = 731007
Ph: +91-0361-2468522/23Fax: +91-0361-2466693, Email: infodbhartiainfra,com

Ref: BIPL/NHIDCL/VCP/PKG-8/2020/078 Date: 04/09/2020

Ahawna hawhta he ary liata ei Rah palasapa hawhna heta NH-54 lathloh chhiana liata Alei
thy awpa ta el paryhsa.

@%

e P
licant): h’-. |
Sl Rl

Rah Hneituhpa (Nanie, Signature & Pass No.):

g/,q/L¢£/ag j 6//1/3‘008

Pahno. / Witness:
Viliage Cottagf/r -
Amobyu T

5+590 +o 335+ 880
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BHARTIA - ABCI (JV)
201, Royal Arcade, Dr. B. Baruah Road, Ulubari, Guwahati - 781007,
\ Ph: +91-0361-2468522/23Fax: +91-0361-2466693, Email: w

-Ref: BIPL/NHIDCL/VCP /PKG-8/2020/087 Date: 21/09/2020

To,

Village Councilor

Amobyu Vaithie, Dist: Siaha
Mizoram

Sub: Widening and upgradation to 2-lane with paved shoulder configuration and geometric
improvements from km 339.000 to km 380.000 on Alzawl-‘l‘uipang secnon [package 8] of NH-54 in the
state of Mizeram with JICA loan. -NOC for the Sp.

Dear Sir,

With reference to above clted subject, we wish to inform you that we are executing the road construction
work from Zero to Tuipang (KM 339+000 to KM 380+000) in the state of Mizoram. As we are doing
excavation work, we need spoil banks to dump the surplus soil at above mentioned location.

Hence, we request vour kind self te issue a NOC for spoil banking at Ch. 336+640 to 336+750(110 m)
from your end for smooth progress of work.
The detail of the parcel of land is furnished below.

- Name: Reuben F. Lathruaizela

Survey No. G/18/99 of 29/01/1999

T'his s for your kind information and approval piease.
Thanking you and assuring you our best co-operation at all the times.

‘.’W
lFor = (V)
g4

L/

Vija math
Project Manager, PK(-8

Copy to:

. GM(P), NHIDCL, PMU-Lawngtlai, for kind information
AE, ICT, for kind information

TL, ICT, for kind information

Resident Engineer, ICT, for kind information

SO, NHIDCL, Siaha for kind information

0B W N
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33‘4)-“40 —— 33"?59

201 RayalArcade Dr. B. BamahRoad,l.nuban Guwahau 781007

_ Ph: +91-0351-2468522/23Fu. +91-0361-2466603, m&gw
Ref: BIPL/NHIDCL/VCP/PKG-8/2020/087 Date: 21/09/2020

Ngenna angin heng ahnuaia ka ram/huan tarlan ang hian NH-54 kawng laihna turah
lefvung palhnan hmang mirin karam tih e,

—_—"
Diltu/Ngentu (Ap eant)' "3,

Qe .,w&/ Louber

Remtitu / Ram Neihtu (Name, Signature & Pass No.):

Viltage Cowtt | /Dourt

Amodys ‘CH’ (RGUBEN F. LALMun;zsLA)
Hriatpuitu / Witness: 4/1879 ¥ 29/61/ 1999

WWIEBS}Q&

201, Royal Arcade, Dr. B. Baruah Road, Ulubari, Guwahati — 781007,
Ph: +01-0361-2468522/23Fax: +91-0361-2466693, mwgm

Ref: BIPL/NHIDCL/VCP/PKG-8/2020/087 Date: 21/09/2020

Ahawna hawhta he ary liata ei Rah palasapa hawhna heta NH-54 lathloh chhiana liata Alei
thy awpa ta et hsa.
Ahiahtuhpa (@

)
\‘?ﬂm\\.‘é/ | Me‘”‘
Rah Hneituhpa (Name, Signature & Pass No.):
(ReveeN. F. taLwruai zeth)

Pahnokh 7 Witness: G/1sfa o 29/c1]t999

P e
l.V‘u’iaseCi" ourt
Amobyu TH’




201, Royal Arcade, Dr. B. Baruah Road, Ulubari, Guwahati - 781007,
Ph: +91-0361-2468522/23Fax: +91-0361-2466603, Email: info@bhartiainra com
Ref: BIPL/NHIDCL/VCP/PKG-8/2020/091 Date: 30/09/2020

Ngenna angin heng ahnuaia ka ram/huan tarlan ang hian NH-54 kawng laihna turah
leivung paih nan 2 hmang turinkaremtie,

e~
Diftu/Ngentu (Apglicant):

\ & S
| T
%—/ Remtim/lhml“'{ ame, Signature & Pass No.):

"'”ﬁﬁ;ﬁgi}?"“ G/ 1991 AB/LeR [o1s & Bo/ctf 2077

Hriatpuity / Witness: ~

shartia - ABC > ira ts .
201, Royal Arcade, Dr. B. Baruah Road, Ulubari, Guwahati — 781007,
Ph: +31-0361-2468522 /23Fax: +91-0361-2466693, Email: info@bhartiainfra com

Ref: BIPL/NHIDCL/VCP/PKG-8/2020/091 Date: 30/09/2020

Ahawna hawhta he ary liata ei Rah palasapa hawhna heta NH-54 lathioh chhiana liata Alei
thy awpata e! .

?Tesf(?:;gt
Vil!age Coi:ﬂ;}{,-‘to»--
v Amobyy “CH




BHARTIA - ABCI (JV) 1802

C/o — Bhartia Infra Projects Lid., 201, Royal Arcade, 2 Floor,
Dr. B, Baruah Road, Ulubari, Guwahati - 781007, Ph: +91-0361-2468522/23
Fax: +91-0361-2466693, Email: info@bhartiainfra.com

Ref: BIPL/NHIDCL/VCP/PKG-8 Date: - |1\ [oH 202

To

Village Councilor
Theiva Dist: Siaha
Mizoram

Subject: Widening and Upgradation to 2 lane with paved shoulder configuration and geometric
improvement from Km 339.000 to Km 380.000 on Aizawl - Tuipang section (Package 8) of NH-

54 in the state of Mizoram with JICA loan Assistance.
Reg - NOC from 1and owner for Spofl bank at Ch, 3%4720-239%00 Q“@

Dear Sir,

With reference to above cited subject, we wish to inform you that we are executing the
road construction work from Zero to Tuipang (km 339+000 To 380+000) in the state of
Mizoram. As we are doing excavation work, we are going to dump the surplus soil at above
mentioned locaton.

Hence, we are request your self to issue a NOC for Spoil Banking at Ch. 249320~ ;3%1(Uf3)
from your end for smooth progress of work.The details of the parcel of land is furnished
below.

Name: Rowifapgraune .
Pass No: C\\ISI,L%:P) 07‘*0‘? Cfll‘)m‘f-' Q—/Af/

This is for your kind information and approval please,
Thanking you and assuring you our best co-operation at all the times

Copy to

1. GM (P), NHIDCL, PMU-Lawngtlai, for kind information.
2. Resident Engineer, ICT. for kind information.
3. TLICT, for kind information
4. Resident Engineer,ICT, for kind information
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Ref: BIPL/NHIDCL/VCP/PKG-8 Date- \\]03’,2.02[

Neenna angin henz ahnuaia ka ram/huan tarlan ang hian NH -54 kawng laihna turah leivung
paih nan a hmang tirin ka rem ti e.
5 38,

| mw a\;ﬁ&mm

Hriatpuitu/ Witness:

Ref: BIPL/NHIDCL/VCP/PKG-8 Date- || f G 1202.)

M@m liata ei Rah palasapa hawhna heta NH-54 lathloh chhiana liatz Alei thy
awgé/@ei panms&“"‘

R
(M\rﬁh%ﬁ/‘”‘*)

Rah Hneituhpa ( Name Signature & Pass No )

Pahnokbeituhpa/ Witness:




BHARTIA - ABCI (JV) 1894

C/o— Bhartia Infra Projects Ltd., 201, Royal Arcade, 20 Floor,
Dr. B. Baruah Road, Ulubari, Guwahati - 781007, Ph: +91-0361-2468522/23
Fax: +91-0361-2466693, Email: info@bhartiainfra com

Ref: BIPL/NHIDCL/VCP/PKG-8 Date: 2504|2022

To

Village Councilor
Tipa V-1l Dist: Siaha
Mizoram

Subject: Widening and Upgradation to 2 lane with paved shoulder configuration and geometric
improvement from Km 339.000 to Km 380.000 on Aizaw! - Tuipang section (Package 8) of NHi-

54 in the state of Mizoram with JICA loan Assistance.
Reg - NOC for the Spoil Bank at Ch, D421 650 40 342+35¢(R “3)

Dear Sir,

With reference to above cited subject,we wish to infrom you that we are executing the
road construction work from Zero to Tuipang (km 339+000 To 380+000) in the state of
Mizoram. As we are doing excavation work, we need spoil banks to dump the surplus soil
banks to dump the surplus soil at above mentioned location.

Hence, we are request your kind self to issue a NOC for dumping of Soil at CH. 3424650 +o
From your end for smooth progress of work.
The detail of the parcel of land is farnished below.

Name: 7 (HAKHU
Pass No. 6')||35|¢3| rg 6.9, 1991

This is for your kind information and approval please.
Thanking you and assuring you our best co-ope at all the times

Your Faitl :Q',g\ R ?7{ et
i 0 (T CBAkiD)
3 : )bi:

)

Copy to:

CM (P), NHIDCL, PMU-Lawngtlai, for kind information.
Resident Engineer, ICT, for kind information.
TL.ICT,for kind information

Resident Engineer ICT, for kind information
So,NHIDCL,Siaha for kind information

Ll b
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INREMSIAMNA/AGREEMENT (MIZO VERSION)
Bh. - - Infra

mmcade Dr 8 Baruah Road Ulubgbﬁmhg.ﬁ_l&;&

mail: iy

Ref: BIPL/NHIDCL/VCP/PKG-8 oste 2.5\0¢22

Neenna an nheqe afinuaia ka ram/huan tarlan ang hian NH -54 kawng lalhna turah leivung

L) :
paih nan ; L4, "Eil’hg;_jgrn tie.

q‘| jao . \ \(c:“l "‘
augers Garl] L.

s g
Qi (i, crnits)

Remtitu/Ram Neftu ( Name Signature & Pass No )
@.:m:y

INREMSIAMNA/AGREEMENT (MARA VERSION

201 Royal A r. lubsri i-7
-03§31- - ; tInf

Ref: BIPL/NHIDCL/VCP/PKG-8 Date- 29[ 04f22

Ahawna, h@uﬁ%@fy liata ¢i Rah palasapa hawhna heta NH-54 lathloh chhiana ltata Alet thy

awpaé?rpa x
i V—m\ ..
i3

b |
o

A J-CHpKH)

’( Rah Hneituhpa ( Name Signature & Pass No )
P

Cenongin)

ahnokheituhpa/
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I | . |
T RS T U S Gt S e s RN

MARA AUTONOMOUS DISTRICT COUNCIELL ) s su (o
PASS FORM “B" GARDEN W.L.C/W. X.C

. PSS NOQ/U9s79r OF_E. 3. 199,

)

b Lai-Mara Regionzl Coungil (Agricature Lind} Act, 1§5r_} Dak bl'l.'!epuﬁ'a-
4 be ary liats mobk 1ops hnona hels, he hawk pass pie paacha,
| ;. _ : |
, oot B Pubp“.f?in! Og LChadhn S, Dlo, . Chboller
| of pe. 57 Girdle No__ ———
¥ = 2. Pass piena chhpa. o esdr@iAbusm 2l o
7 3. Akawnazie e 03"-{)_%57( ol
: 3. Ko to Leima (Tax) vheipa zie Rs (S (bpoas _-é{@ oty .
g 5. Asy nate Reri__ e Kiawtrs Swealo . R ez
AR AN T md o T ol
A e ) :
\ <
4

PIEA (CONDITH)
IRy hia ko thoh (3) chbot apa,piﬂoh vei

khisla Prasfsa

- T -y

i blata Leimy (6 s pia cheingeips a oz aw !
Aawpi/ Vatlah Bathuncil chate byona g ykhi'a;; :
g akhophie tlyma;_vdua tlyma a ebha thai m :

liata Mazo Automius Distriot Council Dsh pata

Wl -
q 4‘;7_ » Signainre & Seal of
Memo No MADCL&R/ZE/ALE-OF __aviP_ /. 3. 49395

Copy to:- s
.1) Puhpa/Pinog). W‘/&’“ of M&Nﬂ taopa chyta
Mara District Council-tiyma biatuhpa C.5 2 ma pahne “awpaacha aw,

2) Circle Supervisor, ijeCirole No e

3) V/C President _Aetbpie L/’g J ~Na VaW pahao W'awpaia, j

_4) Paso Register Book
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BHARTIA - ABCI (JV)

201, Royal Arcade, Dr. B, Baruah Road, Ulubari, Guwahati - 781007,
Ph: +91-0361-2468522/23Fax: +91-0361-2466693, Email: infoabhartiainfra.com

Ref: BIPL/NHIDCL/VCP/PKG-8/2020/032 Date: 22/06/2020

To,

Village Councilor
Theiva, Dist : Siaha
Mizoram

Sub : Widening and upgradation to 2 lane with paved shoulder configuration and
geometricimprovements from km 339.000 to km 380.000 on Aizawl-Tuipang section

(package 8) of NH-54 in the state of Mizoram with JICA loan. -NOC for the Spoil Bank at
Ch. 345+980 to Ch, 346+180
Dear Sir,

With reference to above cited subject, we wish to inform you that we are executing the
road construction work from Zero to Tuipang (KM 339+000 to KM 380+000) in the state of

Mizoram. As we are doing excavation work, we need spoil banks to dump the surplus soil at
above mentioned location.

Hence, we request your kind self to issue a NOC for spoil banking at Ch, 3454980 to 346;1;!0 (300

m) from your end for smooth progress of work. &..@5 idant

The detail of the parcel of land 1s furnished below. J}? 2 )
Name: S. Hratlua iage Council/Court
Survey No. G/48/013 01 24/10/2013 Theiva

This 1s for your kind information and approval please.
Thanking you and assuring you our best co-operation at all the times.

Copy iu:

1. GM(P), NHIDCL, PMU-Lawngtlai, for kind mformaton
2. AEICT, for kind information 0
3. TL,ICT, for kind information
4. Resident Engineer, ICT, for kind information §O B t H—ﬁ-l
5. SO, NHIDCL, Siaha for kind information fl
tia %R’m

Executive a

7 mous D 1
Siaha, WO““‘ 9



artia - ABC] (1V). ) - Bhartia Infra Projects Li

201 RoyalArcadc Dr. B. Baruah Road, Ulubari, Guwahati — 781007

Ph: +91-0361-2468522/23Fax: +01-0361-2466603, Bxnal: 1 info@bhartisinfis com

Ref: BIPL/RHIDCL/TL/PKG-8/2020/032 Date: 22/06/2020

Ngenna angin heng ahnuata ka ram/huan tarlan ang hian NH-54 kawng laikina turah

lelvung pathnan turin ka ram tih e,

/) Rcmﬂm/RamNeihm{Name.Slmtnre&PassNo)
- [02. D

atpuitn /Whnas
P’ebjd"nl
,, ~i2 Ccoun ‘-" et
Theivs

Cous

artiz ) - Bhartia Infra Projects Ltd.

201 Royal‘\rcade Dr. B. Baruah Road, Ulubari, Guwsahati — 781007

Ph: +91-0361-2468522 /23Fax: +91] -0361-2466693, %

Ref: BIPL/NHIDCL/TL/PXG-8/2020/032 Date: 22/06/2020

Ahawna hawhta he ary liata ei Rah paiasapa hawhna heta NH-54 lathloh chhiana liata Alei
thy awpa ta ei paryhsa

Rah Hneituhpa (Name, Sngxaure&PassNo):
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C/o ~ Shartia Infra Projscts L4d_, 201, Royal Arcade, 2% Fioar,
Dr. B. Barush Road, Ulubari, Cuwsheti - 781007, Ph: +91-0361-2468522 /23
. +91-036!M: micirbhartisinira,com

sngd o 2 lane with paved shoulder and
et o 55 0o - e e P
m&emdmmmbmwhm

5%,

mrdummmm#lzmMnMﬁ:nm&atmmMguw
mmmm»wmmmmmmwmmmdmu
mmmmmwmwuBudmmmuamw

Hence, ws reguest your kind solf to isses 3 NOC for spoil banking =t Ch 345¢480 to Ch 3484580
{100 m) (RHS) frown yourend for smooth progress of work.
The detail of tha Paros] of Land is fernished betow.

Neme N Zakhat
Sewvey Ko G/305/87 of 10/11/1967

Theoking you and essuring you our best earvices st all tirne,

- { (v
-

Al

A -
_Erasident
Vh%ﬁé"OounciVCoure

Theiva

L G (P} MHIDCL, PHU-Lewngiial, for knd nformation
Z. A%, ICT, for kind information

3. Resicdent Engtuser, ICT, Sor kind isformation

4. S50, NHIDCL, Siaha, for kind information



201, Royal Arcade, Dr. B. Baruah Road, Guwahati — 781007,
Ph: +91-0361-2468522/23Fax: +91-0361-2466693, Email: info@bhartiainfra com

Ref: BiPL/NHIDCL/TL/PKG-8/2020/065 Date: 13/08/2020

Ngenna angin heng ahnuaia ka ram /huan tarlan ang hian NH-54 Kawng laihna turah
leivung paihnan hmang turin ka ram tih e.

_ . e %

Diltu/Ngentu { t): ?

/ Remtitu / Ram Neihtu (Name, Signature & Pass No.):
Vsrapp ;
o Redos

Hriatpuit: / Witness:

urs
s 10 S0

. 3
et s

I w L% e
, V] J— B Iira Projects Lic

201, Royal Arcade, Dr. B. Raruah Guwahati - 781007,

Ph: +91-0361-2468522 /23Fax: +91-0361-2466693, Email: mfw infra.com
Ref: BIPL/NHIDCL/TL/PKG-8/2020/065 Date: 13/08/2020

Ahawna hawhta he ary liata ef Rah palasapa hawhna heta NH-54 lathioh chhiana liata Alei
thy awpa ta ef paryhsa.

7 b Za Rah Hoeituhpa (Name, Signature & Pass No.):
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BHARTIA - ABCI (JV)

201, Royal Arcade, Dr. B. Baruah Road, Ulubari, Guwahati — 781007,
Ph: +01-0361-2468522 /23Fax: +91-0361-2466693, Email: info@bhartiginfra.com

Ref: BIPL/NHIDCL/VCP/PRG-8/2020/066 Date: 13/08/2020

To,

Village Councilor
Theiva, Dist: Siaha
Mizoram

Sub: Widening and upgradation to 2 lane with paved shoulder configuration and geometric
improvements from km 339.000 to km 380.000 on Aizawl-Tuipang section (package 8) of
NH-54 In the state of Mizoram with JICA loan.

Ch. 352+880
Dear Sir,

With reference to above cited subject, we wish to inform you that we are executing the road
constuction work frem Zero to Tuipang (KM 339+000 to KM 380+000) in the state of Mizoram. As
we are doing excavation work, we need spoil banks to dump the surplus soil at above mentioned
jocation,

Hence, we request your kind self to issue a NOC for spoil banking at Ch. 352+800 to Ch. 3524880
(80 m) from your end for smooth progress of work.
The detail of the parcel of land is furnished below.

Mame: Zoela %,—-——-4
Survey No.G/165/20120f 7/12/2011

This is for your kind information and approval please.
Thanking you and assuring you our best co-operation at all the times.

e

Prasident

Yiliage Council/Court
v.h‘.’lVG

Project Manager PKG-8

Copy to:

. GM(P), NHIDCL, PMU-Lawngtiai, for kind information
AE, ICT, for kind information

TL, ICT, for kind information

Resident Engineer, ICT, for kind information

SC, NHIDCL, Siaha for kind information

MR w N



Shartia - ABCI {1V J - B0 ||7r“('11}\.
201, RoyalArcadc Dr. B. Baruah Road, Uluban, Guwahati - 781007,
| Ph: +91-0361-2468522/23Fax: +91-0361-2466603, Bmail: info@bhartisinfra.com

Ref: BIPL/NHIDCL/TL/PKG-8/2020/066 Date: 13/08/2020

Ngeuna angin heng ahnuaia ka ram/huan tarlan ang hian NH-54 kawng laihna turah
leivung pathnan hmang mnn ka rarr the.

‘; : i Q011
CroeLay  Gl1E5/R012 of #112 /
Remtitu / Ram Neihtu {(Name, Signature & Pass No.):
president
RNl lr‘
gittzo CounsTY
Theive
3 ; Nary nira Projecess L tu.
201, RoyalArcade Dr. B. Barua.hRoa.d Ulubari, Guwahati — 781007,
Ph: +91 0361-2468522L23Fax. +91-0361-2466693, Email‘;&fw__
Ref: BIPL/NHIDCL/TL/PKG-8/2020/066 Date: 13/08/2020
Ahawna hawhta he ary liata ei Rah palasapa hawhna heta NH-54 lathloh chhiana liata Alel
thy awpa ta ¢l Earyhsa.
\
A%lum] ‘&/
%“/ (ZoELm) G frés(2012 of #115
Rahﬂndmhpa(uame.Sigmmn&PassNo)

°D
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BHARTIA - ABCI (JV)

201, Royal Arcade, Dr. B. Baruah Road, Ulubari, Guwahati - 781007,
Ph: +91-0361-2468522/23Fax: +91-0361-2466693, Email: infa@bhartiainfracom

Ref: BIPL/NHIDCL /VCP/PKG-8/2020/77 Date: 04/09/2020

To,

Village Councilor
Theiva, Dist: Sizha
Mizoram

Sub: Widening and upgradation to 2 lane with paved shoulder configuration and geometric
improvements from km 339.000 to km 380.000 on Aizawl-Tuipang section (package 8] of
NH-54 in the state of Mizoram with JICA loan. ~NOC for the Speil Bank at Ch. 353+730 to
Ch 353+830

Dear Sir,

With reference to above cited subject, we wish to inform you that we are exccuting the road
construction work from Zero to Tuipang (KM 339+000 to KM 380+000) in the state of Mizoram. As
we are doing excavation work, we need spoil banks to dump the surplus soil at above mentioned
Incation.

Hence, we reguest your kind self to issee a NOC for spoil banking at Ch. 353+730 10 353+830 (100
m) from your end for smooth progress of work.
The detail of the parcel of land is furnished below.

Name: Beibiezi Nohro
Survey Ne. G/1174/91 of 19/07/1991 W’

This s for your kind information and approval please.
Thanking you and assuring you our best co-operation at all the times.

%%ﬁ
( e >
presfdem

Village Counci/Co=r-
Thelva

1. GM(P]}, NHIDCL, PMU-Lawngtiai, for kind information
2. AE,ICT, for kind information

3. TL, ICT, for kind information

4, Resident Engineer, ICT, for kind information

S. SO, NHIDCL, Sizha for kind information



201, Roya.lArcade. Dr. B, Banzah Road, Ulubari, Guwahati 731007
Ph: +91-0361-2468522 /23Fax: +91-0361-2466693, ww

A=f: BIPL/NHIDCL/VCP /PKG-8/2020/077 Date: 04/09/2020

Mgenna angin heng ahnuaia ka ram/huan tarian ang hian NH-54 kawng Jathna turah
lefvung paihnan hmang furin karam tih e,

b e

Diltu /Ngentn (.
%4; Coe o M=
Remtivu Neihtu (Name, Signature & Pass No.).
0722
Hrizipaits / Witness: (rfj'eaidant
Village ConrallfCout
eSO ThenvT

"riiags Counciy ~x
Yheive

201, RoyalArcade Dr. B. Bmahkoad,muban.cuwahanmmm
Pa: +91-0361-2468522 /23Fax: +91-0361-2466603, Bmail: info@bhartisinfra com

Ref: SPL/NHIDCL/VCP/PRE-8/2020/077 Date: 04/09/2020

Ahawna hawhia he ary llaia el Rah palasapa hawhna b ta NH-54 lathloh chhiana liata Alei

E1iez1 NoH@
m.hpa [(Name, & Pass No.):
Pahmoidieitaispa / Withess:
da"f
e:fg:‘uﬂd'/ Gagr®

Seh i o0 Theivé



BHARTIA - ABCI (JV)

201, Royal Arcade, Dr. B. Barush Road, Ulubari, Guwshati - 781007,
Ph: +01-0361-2468522/ 23Fax: +91-0361-2466693, Email: info@bhartiainirs

Ref: BIPL/NHIDCL/VCP/PRG-8/2020/095 =94 Date: 05/10/2020

To.

Village Coundilor
Theivz, Dist: Sigha
Mizoram

Sub: Widening and upgradation to 2-lane with paved shoulder configuration and geometric
lmprwemtsfmnhn&mmmmOMonMMpmm[padnge&ofNﬂ-SQm
the state of Mizoram with JICA loan. ~NOC forthe S Ch )0 -

Dear Sir,

1%t refaronce to above cited subject, we wish to inform you that we are executing the road
oastruction work from Zero to Tuipang (KM 339+000 to KM 380+000) in the state of Mizoram. As we
are doing excavation work, we need spoil banks to dump the surplus soil at ahove mentioned location.

Hence, we request your kind seif to issue a NOC for spoil banking at Ch. 3544400 to 354+500(100m)
from your ead for smooth progress of work

»

The detail of the parcei of fand is furnished below.
Name: Lallunghnemi
_Survey No. G/TV/161/L&R/2015 of 13/10/2016

This is for your kind information and approval please,
Thanking you and assuring you our best co-operation at all the times.

-
( o)

Presidan:
Village CourzitsCo. -
Theiva

Copy to:
1. GM(P), NHIDCL, PMU-Lawngtiai, for kind information
2. AE, KT, for kind information ;
3. TL, ICT, for kind information : ’
4. Resident Engineer, ICT, for kind information 4};.
5. SO, NHIDCL, Sizha for kind information

(ta Lugowe) )



35N Syt --31-'49506

Ngenna angin ahnuaiaka i
‘hmmmmh;ngm“e mmmmN&ﬂmmmMMn&n

-

Hriatpeity / Wi s

A —
1.k s tmun) 2+ ( g feikon )

201, Rayal Arcade, Dr.B.BaruahRoad. Rl Ot
Ph: +91-0361-2468522/23Fux. *91-&361-24662;?: Enel: btk

Reh Hneituhpa (Name, Signatare & Pass No.):
-
- — (uqu#ﬂw')
g
1.(k. stenit)
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BHARTIA - ABCI (JV)

201, Royal Arcade, Dr. B. Barush Road, Ulubari, Guwahati - 781007,

T Ph: +91-0361-2468522 /23Fax: +91-0361-2466693, Email: info@bhartiainfra com

Ref: BIPL/NHIDCL/VCP /PKG-8/2020/088 Date: 21/09/2020
Ta,

Village Councilor

Their, Dist: Siaha

Mizoram

Sub: Widening and upgradation to 2-lane with paved shoulder configuration and geometric
improvements frem km 339.000 to km 380.000 on Aizawl-Tuipang section (package 8) of NH-54 in the
state of Mizoram with JICA loan. -NOC for tise Spoil Bank at Ch. 355+420 to Ch. 355+520

Dear Sir,

With reference Lo above cited subject, we wish to inform you that we are executing the road construction
work from Zero to Tuipang (KM 339+000 to KM 380+000) in the state of Mizoram. As we are doing
excavation work, we need spoil banks to dump the surplus soil at above mentioned location.

Hence, we request your kind seif to issue a NOC for spoil banking at Ch. 355+420 to 355+520{100 m)
from your end for smooth progress of work.

The detail of the parcel of land is furnished below. .
S e{ ad”
Name: Sef-aw

Survey ¥o. G/687/96 of 4/6/96

This is for your kind information and approval please.
Thanking you and assuring you our best co-operation at all the times.

Project Manager, PKG-8

Copy to:
L GM(P), NHIDCL, PMU-Lawngtlai, for kind information
AE, ICT, for kind information
TL, ICT, for kind information
Resident Engineer, ICT, for kind information
SO, NHIDCL, Siaha for kind information

nmaeaEwuNn
YW VWY ¥
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201 RoyalArcade Dr.B. BaruahRoad, Uluban, Guwahan 781007
L Ph: +91-0361-2468522 /23Fax: +91-0361-2466693, Emaﬂ.m

Ref: BIPL/NHIDCL/VCP/PKG-8/2020/082 Date: 21/09/2020

Ngenna angin heng ahnuaia ka ram/huan tarlan ang hian NH-54 kawng laihna turah
leivung paihnan hmang turin ka ram tthe.

e, o AN
Diltu/Ngentu (Applicant): \’% ’
e @) 4
%35‘9/ Seivaid Jagvst 3-6’/68?{7“; ultl
Remtita / Ram Neihtu (Name, Signature & Pass No.):
Hriatpuitu / Withess:

201, Royal Arcade, Dr. B. Baruah Road, Ulubesi, Guwahati - 761007,
Fh: +91-0361-2468522/23Fax: +91-0361-2466693, Email: info@bhartiainfra.com

Ref: BIPL/NHIDCL/VCP/PKG-8/2020/088 Date: 21/05/2020

Ahawna hawhta he ary liata ei Rah palasapa hawhna heta NH-54 lathloh chhiana liata Alei
thy awpa ta e1 paryhsa.

—_—

\
Ahjabtubpa {@uam) %

W 4t [ 7¢

et
St ™ QD o fherladf
Rah Hneituhpa (Name, Signature & Pass No.):

Pahnokheituhpa / Witness:
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201, Royal Arcade, Dr. B. Baruah Road, Ulubari, Guwahati - 781007,

Ph: +91-0361-2468522 /23Fax: +91-0361-2466693, Email: info@bhartisinfrs com
Ref: BIPL/NHIDCL/VCP/PKG-8/2020/092 / Date: 05/10/2020
To,
Village Councilor
Theird, Dist: Siaha
Mizoram

Sub: Widening and upgradation to 2-lane with paved shoulder configuration and geometric
improvements from km 339.000 to km 380.000 on Aizawl-Tuipang section (package 8) of NH-54 in
the state of Mizoram with JICA loan. - +

Dear Sir,

With reference to above cited subject, we wish to inform you that we are executing the road
construction work from Zero to Tuipang (KM 339+000 to KM 380+000) in the state of Mizoram. As we
are doing excavation work, we need spoil banks to dump the surplus soil at above mentioned location.

Hence, we request your kind self to issue a NOC for spoil banking at Ch. 359+450 to 359+550(100m)
from your end for smeoth progress of work.

The detail of the parcel of land is furnished below.

Name: S. Bethrua
_Survey No. G/26/2005 of 16/8/2005

This is for your kind information and approval please.
Thanking you and assuring you our best co-operation at all the times.

Vours Faj 3
ForB {v)
e %

-

L/

Vijayakaggibiitemath ,
Project Manager, PK-8 Q‘“”'

Copy to: '
. GM(P), NHIDCL, PMU-Lawngtlai, for kind information ( S BetH Rus )

1
2. AE, ICT, for kind Information
3. TL, ICT, for kind information !
4. Resident Engineer, ICT, for kind information [
5. SO, NHIDCL, Siaha for kind information : Z
( V- Zolayr)
Village Cwng:il Court -

Thein
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201RoyalAreachr B. Baruah Road, Ulubari, Guwahat - 781007,
Ph: +01-0361-2468522 /23Fax: +91-0361-2466693, Email: info@bhartiainfra com

Raf: BIPL/NHIDCL/VCP/PKG-8/2020/092 Date: 05/10/2020

Ngenna angin heng ahnuaia ka ram/huan tarlan ang hian NH-54 kawng laihna turah
leivung path nan 2 hmang turin ka rem ti e,

@v“" ;
(s. berarRya )
Remtitu / Ram Neitu (Name, Signature & Pass No.):

President
Villags Council Céurt -

,Amade Dr. B. Baruah Road, Ulubari, Guwahati - 781007,
Ph: +91-0361-2468522/23Fax: +91-0361-2466693, Email: info@bhartisinfra.com

Ref: BIPL/NHIOCL/VCP/PKG-8/2020/092 Date: 05/10/2020

Ahawna hawhta he ary liata i Rah palasapa hawhna heta NH-54 lathloh chhiana liata Alei
thy awpa ta el paryhsa.

Ahiahtuhpa (A@plicant): %\ : Q
%@-ﬁ!j (3, aewkers )
Rah Hneitubpa (Name, Signature & Pass No.):

[V ZoLAt)
Pahnokheituhpa [ Witness:

Presiient
Vilage Council Count
Theiri



BHARTIA - ABCI (JV)

201, Royal Arcade, Dr. B. Baruah Road, Ulubari, Guwahati — 781007,
Ph: #91-0361-2468522/23Fax: +91-0361-2466693, Email: infolbhariainia com

Ref; BIPL/NHIDCIL/VCP/PKG-8 Date; 10/05/2021

To,

Village Councilor
Tipa V-1, Dist Siaha
Mizoram

Sub: Widening and upgradation to 2-lane with paved shoulder configuration and geometric
improvements from km 339.000 to km 380.000 on Aizawi-Tuipang section (package ? of NH-54 in
the state of Mizoram with JICA loan. ~NOC for the Spoil BankatCh, 49 +300 -tc 269 +250

Dear Sir,

With reference to above cited subject, we wish to inform you that we are executing the road
construction work from Zero to Tuipang (KM 339+000 to KM 280+000) in the state of Mizoram. As we
are doing excavation work, we need spoil banks to dump the surplus soil at above mentioned location.

420
Hence, we request your kind self to issue a NOC for spoil banking at Ch, 2694300 2 3694288 from
your end for smooth progress of work.
The detail of the parcel of land is furnished below.

Name: T.T. BEINGIACHHIERONA
Survey No. G/20/16 of 252016

This is for your kind information and approval please.
Thanking you and assuring you our best co-operation at all the times.

Yours Fa it

ForB OW 13

p
’ = ¢ - l " 7 i A 2 /i

1. GM(P), NHIDCL, PMU-Lawngtlai, for kind information ( AR A “0”‘4)

2. AE, ICT, for kind infermation

3. TL,ICT, for kind information

4

. Resident Engineer, ICT, for kind information
5. SO, NHIDCL, Siaha for kind information

%‘ tofs/2!
President

Village Council Court
ipa V'- Il
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QI: EEMENT ION
artia — O—Bha Projects Ltd

201, Royal Arcade, Dr. B. Baruah Road, Ulubari, Guwahati ~ 781007,
Ph: +91-0361-2468522 /23Fax: +91-03561-2466693, Email: infolabhartainira com

Ref: BIPL/NHIDCL/VCP/PKG-8 Date: 10/05/2021

Ngenna angin _ finuga ka ram/huan tarlan ang hian NH-54 kawng lzihna turah leivung
paih nan a t;;‘ nﬁne\Q tie,

omumwm

\ \ i
\«y = J/:(G -

N U
"C e "*‘\ p

Remtitu / Ram Neitu: (Name, Signature & Pass No.):

«t/ 7 ae«%&‘wﬁs REN A
uﬂ/m/ i ( )

Vil eCounalCom fass No. Glasire eof 25206

APARYHNA / AGREEMENT (M VERSION

Bhartia — ABC! {V), C/O — Bhartia infra Projects Ltd.
201, Royal Arcade, Dr. B. Baruah Road, Ulubari, Guwahati— 781007,
Ph: +91-0361-2468522/23Fax: +91-0361-2466693, Email: infor bharianira com

Ref: BIPL/NHIDCL/VCP/PKG-8 Date: 10/05/2021

Rah Hneituhpa [Name, Signature & Pass No.):
Anuhpa/ " =

. ffecg'degc ( v 7 /béwdmcumaeamw)
un rt
pa V' mw /cgua, Ne G|Rejre ?5 2.5. 200

D69 +200 —369 * 280



BHARTIA - ABCI (JV) 1913

C/o - Bhartia Infra Projects Ltd., 201, Royal Arcade, 2 Floor,
Dr. B. Baruah Road, Ulubari, Guwahati - 781007, Ph: +491-0361-2468522/23
Fax: +91-0361-2466693, Email: | iaind

Ref: BIPL/NHIDCL/VCP/PKG-8 " Date: - O !09}&@

To

Village Councilor
Theiva Dist: Siaha
Mizoram

Subject: Widening and Upgradation to 2 Jane with paved shoulder configuration and geometric
Improvement from Km 339,000 to Km 380.000 on Aizawl - Tulpang section (Package 8) of NH- 2+ 65-

54 in the state of Mizoram with JICA loan Assistance. _ .
Reg - NOC from land owner for Spoil bank at Ch. \5? 2'-7‘-650 TD 62‘

Dear Sir,

With reference to above cited subject, we wish to inform you that we are executing the
road construction work from Zero to Tuipang (km 339+000 To 380+000) in the state of
Mizoram. As we are doing excavation work, we are going to dump the surplus soil at above
mentioned location.

Hence, we are request your self to issue a NOC for Spoil Banking at Ch.
from your end for smooth progress of work.The details of the parcel of land is furnished
below,

Name: Chacod)%a{mm‘?
Passiio:  P51t) 1266 (90 ©f Wulefwo0

This is for your kind information and approval please.
Thanking you and assuring you our best co-operation at all the times

Copy to

1. GM (P), NHIDCL, PMU-Lawngtlai, for kind information.
2. Resident Engineer, ICT, for kind information.
3. TLICT, for kind information

4. Resident Engineer,ICT, for kind information
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CHANNGCEAM 1)

am Neitu { Name Signature & Pass No )

Hriatpuitu/ Witness:

Bhartia - -
20 Road , Ulubari, Guwahati -781007
- 1 +01 - 0361-2466653, Email: info@bhartiainfra.com

Ref: BIPL/NHIDCL/VCP/PKG-8 Date- C‘s;ﬂ 0‘9} 2024\

A

(CHARNGE g

Rah Hneituhpa (Name & Pass No )

Pahnokheituhpa/ Witness:




Ci- 294 4406 “o 245+ 0608 1915

INREVISIAVINA/AGREEMENT (WHZO VERSION)
Bhartia -ABCI {JB), C/O ~ Bhartia Infra Project Ltd.
201 Roval Arcade, Or .B. Baruah Road , Ulubari, Guwahats -781007

+91 - 0351-2466

Ref: BIPL/NHIDCL/VCP/PKG-8 Dato- 9\} n] 202

Neenna angin heng ahnuaia ka ram/huan tarian ang hian NH -54 kawng falhna turah leivung
paih nan a bmang turin karern ti e,

ALl Ruonony P,

dittu/Ngentu ( Applicant)
}Ev%i z?b’]
\/C SLHRAC ereca )

Remtitu/Ram Neitu [ Name Signature & Pass No )

Ahawna hawhta he ary liata ei Rah palasapa hawhna heta NH-54 fathloh chhiana fiata Alel thy
Ewpd ta ei paryhsa.

Ale I Wby Dy .
Ahiahtuhpa ( Applicant } ;S—M/‘*Q 7 e (i
( SrMﬁcHﬁ
Rah Hneituhpa ( Name Signature & Pass No )

B

Witness:
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K- 24€+766" 46 3491650

®f Q45351 786607
08540 28867

Mi/S R.BE. ENTERPRISE

L G.S. Road, 17" Mile Amengog, Guwahat- 781023
Conact For  Stone Minning, Earth Cutting/Filking and Suppher of JTB. Excavaicor. Tiopar on Hire
Comall | reangoRnaciur 11 R corm
Read Conteacorn of PWD Road and Imgaton Deptt Assar
-

Raf: BIFL/NK W.a o ’., /}//TZJ

Neenna angin heng ahnuaia ka an tarlan ang hian NH -54 kawng tsihna turah lefvung
paih nan a kmang turinkarem tie.. '

diltu/Ngent: { Applicant) (g’l/ Hc HRATE

Bl RAH NES

%L_ nemm/aamuem(umsmamu&muo)
& ada )'.V'C PR

Hriatpdtu} Witness:

fewll maln VL 1G/R0GY
ARy 25N

@ RS R, EMNYTERPRISE

-;u Tdvisact, 1315 R Avianrogeiad § 2omwadd tastes Tik 14

CTpmababn b Fhengbs Asnuimsy . " FY l...uun-g)" I e YUY SaItNer ©Ff e l seaaOtdn . Toarmves wan rae
Loanrags ranbibimisesn s ‘l.}_’ el ey
waeaet v -a'«r uro(r‘W”N(N- l-u “ ELRL LS T R e LA S T
Ref: BIPL/NHIDCL/VCP/PKG-8 Date-

Ahawna hawhis be ary llata el Rzh palasapa hawhna heta NE-54 1athish chhianz liata Alei thy
awpa 13 e paryhsa.

Ahizhtuhpe ( Applicant ) ﬁ/ %
;‘Z% HC HRR /!?)
‘ v

Rah Hoeftuhpa ( Name Signature & Pass No )

h.’.m; zm:‘,iwﬂ.fm)(f/ 1) BEIRA H MNE)




fsiits MIZORAM 00AA 675104

lh; project mnw_&, :
3hartia lnfraPl_'o'jec}s ud. ‘
fheiva, Mizoram -

To

Kei &LAMEiAei sado pass no. G/43/2020 of 09/12/2020 (Km. 360600 to 360.750 RHS) he BIPL company ta khei hawh
2 ama vawparaw pa chhao ta bua na y aw vei. Alei thyna awpata ei pie ei. Ei rah liata wall tao awpa byu vei ei rah liata {turfing)
|popalopatanatgopaulaeilvkawaw.

e e cha hawhna hiao i pa tho cheingei aw el chi. ﬁ_/
. L

S.LAMEKA
i
o,

he Project Manager,
thartia Infra Projects Ltd., Theiva.

ear Sir, ¢

| am S.LAMEKA owner of Land Pass no G/43/2020 of 09/12/2020 (Km. 360.600 to 360,750 RHS), requesting to dump the
xcavated material in my above said land as | want to develop the said land for my own Interest.
declare that no prgbklm will arise due to this dumping and no toe wall will be required to construct at the bottom of dumping
Jcation and | will xver ask for the same in future also. Please do the turfing on the dumped area for environment protection
ny

nd aiso to preven future splitting / flowing of dumped materials.

shall begrat‘efulaﬁdfnppyifmyreques.tismlﬂlkdbyyourmmpany. .&.’-

hanks. S.LAMEKA ‘
i



J\J‘G“-: — T, I%Pn {202 1 9 1 8

@W‘" Ko 2601600 T B60+750 (R HS)

M7, S, LAMEKA. Lland ow'nm’ﬁﬁ awa beon:
Poss ne cn qg[iom oF q.12.2020, He Aab oz O

" BIpL Co dor o%('m-?
0\-%0\& . 0 Mva/ wmf ’-fwrf) e
’65 WJ Hh ﬂw~4 'Y’%_wo \Mm

H-LM Ve ’o»qﬂo hWiéd A gmedura Puod
dnr o 3({‘ Wil mef Lo o o iy

st Lgﬁ G1pL.
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fstts MIZorAM 00AA 675112

g
"2 project manager,
hartia Infra Projects Ltd.
WJ Mkom -
8 : .
Kei S.ZAKA ei sado pass no. G/37/2004 of 26/11/2004 (Km. 363.100 to 363.500 RHS) he BIPL company ta khei hawh ta

navawpmpacﬂuohbuanayawvekwumnamtaelpbei.Eimhiatawalltaoawpﬁbyuveieirahlmmﬂhgla
) pa lo pata na taopa ula el ly kaw aw.

i
% ei cha hawhna hlao ei na pa tle chei ngel aw i chi,
; o dﬁ,@c—

' F
e Project Manager,
\artia Infra Projects Ltd., Theiva.

g
sar Sir,

| am S.ZAKA owner of Land Pass no /37/2004 of 26/11/2004 (K. 363.100 to 363,500 RHS), requesting to dump the
cavated material in my above said land as | want to develop the said land for my own interest.
eclare that no em will arise due to this dumping and no toe wall will be required to construct at the bottom of dumping
zation and | will ntverask for the same in future also. Please do the turfing on the dumped area for environment protection

d also to prevent any future splitting / flowing of dumped materials. /V’
=

nall be grateful arlihappyif my request is fulfilled by your company. A’ i
anks. B S.ZAKA
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AGREEMENT

This agreement Is made on 122 April, 2022 between SRI DEBABRATA CHAKRABORTY, S/0
Lt. Iresh Ch. Chakraborty of Vivekananda Road, Silchar, Assam proprietor of Bhartia Infra
Projects Ltd. Which shall be termed as “FIRST PARTY"

AND

Mr. S, Zaka, 5/0 S. Hrylo ‘L’ of village Thelri, Staha, Mizoram bearing pass no.: 37 /2004 of
26.11.2004 which shall be termed as “SECOND PARTY"

Now both parties have decided and agreed mutually on the following terms and conditions:

1. The FIRST PARTY will pay a sum of Rs. 200000/- (Rupees Two Lakhs Only) to the
SECOND PARTY as compensation for dumping the excavated and landslide soll in
his land.

2. The SECOND PARTY will have no objection against FIRST PARTY for dumping the
soil in his land which may damage his land, crops, trees etc.

3. The SECOND PARTY will not blame the FIRST PARTY in case of any natural calamity
such as Landslide, washout of soil due to rain which may occur in future.

. BeBH 1o 4o BLRr S0 (Rns)

Signature of Representative of FIRST PARTY {BIPL) \%ﬁ:
Tomsc® "
Signature of SECOND PARTY (LAND OWNER) by g

207 Royal Arcads, Or. 3, Baruan Road, Uluberl Guwehati-T51007 :
Phone - +31-351-245852212%, Fax 1 +51-364-2466621. E-rnail - info@onartzintra.cam. website - wwwanariaintra.com
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The project ma X
Bhartia Infra Pro Led.
Theiva, Mizommi

To,

Kei S.Xasa ei sado pass no. G/24/2005 of 18/11/2005 (Km. 363,600 to 363.800 RHS) he BIPL company ta khei hawh ta
ama vawparaw pa chhao ta bua na y aw vei. Alei thyna awpata ei pie ei. El rah liata wall tao awpa byu vei ei rah liata (turfing) a
popalopatanat‘aopa ula ei ly kaw aw.

Keieicha hawhnahlaoeinapatbd)elngelaweld\l .
S.%

H .
To,
The Project Man;er,
Bhartia Infra Projects Ltd., Theiva,

Dear Sir,
[

1 am S. Kasa owner of Land Pass no G/24/2005 of 18/11/2005 (Km. 363.600 to 363.800 RHS), requesting to dump the
excavated material in my above said land as | want to develop the said land for my own interest.
| declare that no problem will arise due to this dumping and no toe wall will be required to construct at the bottom of dumping
bmbnandlwlineveraskforthesame in future also, Please do the turfing on the dumped area for environment protection
and also to pfevesat any future splitting / flowing of dumped materials.

| shall be grateful and happy if my request is fulfilled by your company. =
Thanks. R S.KASA
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INREM SIAMNA

NH 54 Ziro to Tuipang kawng laih avanga leivung paihna
in xa ram Pass No.WTC 155/10 huam chhunga sangha dil pa 2 a chhilh ¢hhiat
vek leh hemi ram panna kalkawng repair ngai leh culvert pakhat a tihchhiat
siam that ngaite hi he hna thawktute BIPL hian min siam thar sak turin ka phuta,
Tipa a hna an thawh theih hun tr a an in sawi January- February, 2022 thia
chhunga siam turin BIPL nen inremna vawiin Date 01.12.2021 hian kan in

rémsiam ani

Tin he hna thawh hua ah hian Pu K Malsawmdawnglian (L)
sangha dil chhia pakhat pawh hi laihthat sak turin kan in remsiam bawk a ni.

B> o
/ 'Q w1 —
{ T. VANNGHINGA ) { LALTLANNII PACHUAU )
TIPA VI TIPA VI

P

( VABEIRONA HLYCHHO ) { V.ZAWSIA )
Withnsss Withness
SIAEA AHMYP]

Km- 230 +250 18 gte +356 (KPS



g@@@@@@@@@m@@@@m@@@@@@@@@@@@@@@@@@@@@wmfg?g

Lawngtiai Bypass

SPOIL BANK DETAILS
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Construction of Lawngtlai Bypass (Section-3) on Aizawl! -Tuipang Section of NH-54 in the State of Mizoram 01 ; 2 5
Engineering, Procurement and Construction (EPC) mode, with Japan International Cooperation Agency

(JICA) loan assistanceSection of NH-54 in the state of Mizoram on Engineering, Procurement and
Construction (EPC) mode with JICA Loan Assistance

Lawngtlai Bypass Date : 30.04.2023
Details of NOC of Spoil Banks (All Additional Spoil Banks)

Design Chainage (Km)
Sl. No NOC Status
From To
1 0+380 0+430 Mutual Understanding
2 0+580 0+780 Obtained (Copy Attached)
3 1+500 1+550 Mutual Understanding
4 2+100 2+150 Obtained (Copy Attached)
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TO WHOM I'T MAY CONCERN

This is to certify M/s David Zohmachhuana working of Construction of
Lawngtlai Bypass (Package-3) On Aizawl-’l mpang secuon Of Nh-54 In I‘hc Stau,
Of Mizoram On Engineering, Procureme *. ion (EPC) Mode from
Design chainage 0+000 to 24273,

| = m@ 1 :  OOMMATE = Novped Cry
[ won | DG CrAINAGE sl W I Spal Bk NOL WO STATUS
"PS"?‘." wow |t fiweniel sasies [ vt | pstwe | uommang | iem|
1 L3 Y 4% " ASSEHN | TOM W) | SN | e R u:[!;:‘u GARON M mieaes
P e om | o | esesan | aeimesn | eniw | enns | oome | o | smovwaiceeesd
| T : U SEVOSARESE SN ‘ ——e—————
1| v | e w aNuw | ans | emmn | amsnas | san | W EADOM WAL Crongleted
i »I0 | 0 Q| sean | Mo | GE130 | MeETAE | Ao W ANV WAL N OGS
Commurdumprggmeed | SaaU )l | rOMEISS | ASMMOM | eSSBS | 1SN0 | ksered demping seajoutide proea)

E

All the excavation and dumping work done by them is done afier taking proper
. concern from us and wishes of land owner ofmmkdumpingam -

The dumping materials which are being dump in our muck dumping areas and
other location are dump only after the proper treatment to save the environment,

Village e
Lawngtlai-4, Lawngtlai Damet. Mizoram

[ PMANGAEIGANGS )

rﬂesdem
Pﬂl'r:' (‘. 1t

Tu
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NO OBJECTION CERTIFICATE

This is to certify that ] RC. Lalramnunpuia s/o H. Lalnunsanga allowed
M/s David Zohmachhuana working of Construction of Lawngtlai Bypass
(Package-3) On Aizawl-Tuipang Section Of Nh-54 In The State Of Mizoram On
Engineering, Procurement And Construction (EPC) Mode to dump the spoil soil
at Design chainage from 2+100 to 2+150 which is near BRO junction.

All the dumping work done by them is done after taking proper concemn
and wishes from me. The details of my L.SC is mentioned below

1. Land owner’s Name : RC. Lalramnunpuia

2. LSC No. : LS. No. 12/2005 of 22.2.2005

&LW

(RC. LALRAMNUNPUIA)
s/o T. NGUNDUNA(L)
College Veng, Lawngtlai District,

Mizoram



NO OBJECTION CERTIFICATE 1 92 8

This is to certify that I T. Rualkhuma s/o T. Ngunduna(L) allowed M/s
David Zohmachhuana working of Construction of Lawngtlai Bypass (Package-
3) On Aizawl-Tuipang Section Of Nh-54 In The State Of Mizoram On
Engineering, Procurement And Construction (EPC) Mode to dump the spoil soil
at Design chainage from 0+580 to 0+780.

All the dumping work done by them is done after taking proper concern
and wishes from me. The details of my LSC is mentioned below

1. Land owner’s Name ; T. Rualkhuma
2. LSC No. : LS. No. 3/91 of 8.2.91

1

(T. RUALKHUMA)

sio T.NGUNDUNA(L)
Lawngtlai-4, Lawngtlai District,

Mizoram



ANNEXURE - XXX

.. > )
. JICA

SURLONE | RFRASTRUCTUSE - 3L BG TE MATLA RORD PO PRCSIEITY

NATIONAL HIGHWAYS AND INFRASTRUCTURE
DEVELOPMENT CORPORATION LIMITED (NHIDCL)

MINISTRY OF ROAD TRANSPORT & HIGHWAYS
GOVERNMENT OF INDIA

Widening and Up-gradation to 2-lane with paved shoulder configuration and geometric
improvements from Km 250.000 to Km 380.000 (Section-3: Civil Contract Packages- 6, 7
and 8) on Aizawl - Tuipang Section of NH-54 in the State of Mizoram on Engineering,

Procurement and Construction (EPC) mode with JICA loan assistance

SPOIL BANK DETAILS
(19 August 2023)

PMU- Lawngtlai

& Authority’s Engineer

. PC G Intercontinental Consultants and Technocrats Pvt. Ltd., New Delhi, India

in association with
“ADeCO PADECO Co. Ltd., Japan
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Aizawl-Tuipang Highway, NH-54

1930

Contract Packages - 6,7,8 & Lawngtlai Bypass

Summary of Spoil Bank Quantities

Approx Excavation

Used Quantities

Spoil Quantities

Number of Spoil Banks

SI. No. | Contract Package Quantities (Cum) (Cum) (Cum) psper CA ddicional EPC Contractor
1 Package-6 1745756 512989 1232774 19 5 ABCI-BIPL(JV)
2 Package-7 986200 639756 346444 9 11 PMPL-SRC Infra(JV)
3 Package-8 1095540 492579 602961 14 6 BIPL-ABCI(JV)
4 Lawngtlai Bypass 274200 18200 256000 - 5 David Zohmachhuana
4101696 1663524 2438179 42 27

Total Quantities =




g@@@@@@@@@@@@@@@@@@@@@@@@@@@@@@@@@@@@@@W@@F@@%

Package-6

SPOIL BANK DETAILS
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the state of Mizoram on Engineering, Procurement and Construction (EPC) mode with JICA Loan Assistance

Contract Package - 6

Details of Construction of Spoil Banks

1932

Project: Widening and Up-gradation to 2 lane with paved shoulder Configuration and geometric improvements from Km 250.000 to Km 298.000 (Package-6) on Aizawl-Tuipang Section of NH-54 in

S1 No. Description Used Quantity Remarks
(M3)
1 Approx Quantity of Excavation 1745756
2 Quantity used in Embankment/Sub Grade/ Shoulder 265899
3 Quantity used in Gravity Wall/ RE Wall Back filling 247090
4 Approx Quantity in Spoil Bank 1232774
STATUS OF SPOIL BANKS DATE: 19.08.2023
Design Chainage (Km) CO-ORDINATE
Approx Quantit .
Sl. No Start End pprox Q ¥ | status of Protection work Photo Reference Remarks
From To (Cum)
Easting Northing Easting Northing
1 251+000 251+080 484183.627 2514849.69 484223.09 2514782.231 41209 Gabion Work is completed Reconstruction Required
2 251+450 251+560 484185.498 2514569.399 484158.02 2514491.505 76209 Location to be shifted
3 253+800 2534880 483482.752 2513163.482 483417.786 2513116.081 56209 Gabion Work is completed Reconstruction Required
4 256+890 256+970 483528.78 2511417.961 483472.428 2511466.994 23740 Gabion Work is completed
5 257+915 257+970 483658.907 2511069.936 483694.3 2511037.331 41209 Gabion Work is completed
6 259+130 259+180 483272.935 2510559.554 483279.833 2510511.609 56209 Protection Work in Progress
7 266+145 266+245 484892.56 25106410.01 484875.949 2506319.549 43689 Gabion Work is completed Reconsturction Required




1933

Design Chainage (Km) CO-ORDINATE
Approx Quantit: .
SI. No Start End pprox Q v Status of Protection work
From To (Cum)
Easting Northing Easting Northing
8 266+980 267+090 485232.656 2506255.031 485324.176 2506293.756 76959 Gabion Work is completed
9 2674935 267+995 485091.103 2505759.816 485041.292 2515120.892 44689 Gabion wall to be started
10 2714555 271+700 485877.385 2504166.898 485934.126 2504272.409 86959 Protection Work in Progress
11 2724854 2724914 486580.924 2504710.99 486542.875 2504685.585 28359 Gabion Work is completed
12 273+100 273+160 486460.949 2504520.631 486498.704 2504473.89 39869 Gabion Work is completed
13 273+610 273+690 486555.196 2504267.949 486562.004 2504218.39 41209 Gabion Work is completed
14 2734985 274+040 486823.568 2504140.827 486854.07 2504097.53 33307 Gabion Work is completed
15 2764330 276+420 486544.868 2502728.069 486570.036 | 2502661.917 57448 Gabion Work upto 3rd lift
completed
16 276+470 276+540 486557.359 2502646.061 486498.91 2502627.779 116209 Gabion Work is completed
17 284+990 285+130 487106.238 2496156.079 487186.045 2496086.027 188209 Gabion wall to be started

Photo Reference

Remarks

work is St

PP

Reconstruction Required
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Design Chainage (Km) CO-ORDINATE
Approx Quantit: .
SI. No Start End pprox Q v Status of Protection work Photo Reference Remarks
From To (Cum)
Easting Northing Easting Northing
il

18 286+585 286+622 487276.758 2495171.702 487296.221 2495156.903 19142 Work Stopped

19 2884330 288+470 487745.37 2494130.172 487803.734 2494034.112 19500 Gabion wall to be started

ADDITIONAL SPOIL BANKS

1 256+540 256+600 483769.911 2511413.734 483790.924 2511363.225 36209 Gabion wall to be started

2 260+600 260+640 483823.642 2509944.232 483861.576 2509930.313 31209 Gabion wall to be started

3 261+900 261+960 483823.411 2509015.682 483855.755 2508971.653 27209 Gabion wall to be started

4 265+280 265+320 484608.941 2506702.841 484617.11 2506669.85 23709 Gabion wall to be started

5 267+760 267+840 485167.606 2505885.771 485141.655 2505816.655 24109 Gabion wall to be started

Total Quantity = 1232774

Note : (1) Total nos. of spoil banks as per CA =
(2) Nos. of additional spoil banks =

19




Spoil Bank — 251+000 to 251+080

Lalitude 22741016
LG utde: 92 Sa45004%
ieevuhon:,b?&zh?‘]_m
[Accursey 124m «
£5 e ASI0-2023 09 bY

(Lattude 27 741068
sLongiud e 92 54551
(Elevition: 52074147 m
Accuracy 86m
ST lan-2023 084

"Note: : o
TEXCH=2474320 1O 2474400 ¢
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Spoil Bank — 251+450 to 251+560
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Spoil Bank — 253+800 to 253+880

{Latitude; 22725505
[Longmide' 92 BIREZ?
iElovation: 743 524m L
JAccuracy-3.3.m G
LTime: 04302023 1010




Spoil Bank — 256+890 to 256+970

Latitude, 22 709868

Longtuda: 92 B39555

Elovation: 762 51430 m

ALcuraty 38m

Time 4302023 1020 .
Nega: > - -

EX CH-253+360 TO 253+440 . A

10018
'ngnuna 97 996 :!
{Eyation 30781226 m
Mmﬂﬂ m
Fsén- '14- 20231021
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Spoil Bank — 257+915 to 257+970

Latitude; 22702552

ILongnudw: 9283026 - 2
Altitude: 761 6429 m ~
fACCUracy:- 329 m P

T D4ID2023 1524 ¢ =
MNete: s
EXCH=254+220 TO 254476~

{Loogdoda: 97 B40H7

{Elvation: 32271422 m

HAccuracy 115 m

{Time 040020231026 %




Spoil Bank — 259+130 to 259+180
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Spoil Bank — 266+145 to 266+245

g < ye e
Labityde, 22 654831
fLongmute: 92 853179
[Elevation; 963.5:2%m
pACCUrS LT M e
T oo 04-00-2726 1 1,46 -

NEO20 TO 26341 38
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Spoil Bank — 266+980 to 267+090

"Bvatian: 980 3416.m
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Spoil Bank — 267+935 to 267+995
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Spoil Bank — 271+555 to 271+700




Spoil Bank — 272+854 to 272+914
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Spoil Bank — 273+610 to 273+690
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Spoil Bank — 276+330 to 276+420
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Spoil Bank — 276+470 to 276+540
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Spoil Bank — 284+990 to 285+130
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Spoil Bank — 286+585 to 286+622
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Spoil Bank — 288+330 to 288+470




Spoil Bank — 256+540 to 256+600




Additional Spoil Bank — 26




1955

Additional Spoil Bank — 261+900 to 261+960




1956

Additional Spoil Bank — 265+280 to 265+320
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Additional Spoil Bank — 267+760 to 267+840
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Package-7

SPOIL BANK DETAILS
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1959

Project: Widening and Upgradation to 2-lane with paved shoulder configuration and geometric improvements from Km 298.000 to Km 339.000 Aizawl-Tuipang Section of NH-54 in the State of Mizoram on
Engineering, Procurement and Construction mode with JICA loan assistance.

Contract Package - 7

Details of Construction of Spoil Banks

SI No. Description Used (S/[';nmy Remarks
1 Approx Quantity of Excavation 986200
2 Quantity used in Embankment/Sub Grade/ Shoulder 260696
3 Quantity used in Gravity Wall/ RE Wall Back filling 80500
4 Hard Rock used 298560
5 Approx Quantity in Spoil Bank 346444

STATUS OF SPOIL BANKS

DATE: 19.08.2023

Design Chainage (Km CO-ORDINATE Approx .
g ge (Km) PP . Status of Protection
Sl. No Start End Quantity
From To . " - - work
Easting Northing Easting Northing (Cum)

1 3024910 302+980 489059.817 | 2483925.822 489096.089 2483942.426 38000 Gabion wall to be started

2 307+880 307+940 491327.948 | 2483716.753 491337.805 2483681.171 39800 Complete

3 308+180 308+220 491336.256 | 2483444.612 491343.273 2483410.561 26540 Complete

4 309+100 309+130 490993.076 | 2482967.929 490987.833 2482955.228 19900 Complete

5 309+615 309+650 491029.594 2482536.56 491032.807 2482518.625 23220 Complete

Gabion wall is complete and || ( < >
6 319+790 319+850 494597.732 | 2477511.498 494602.698 2477467.781 39800 finishing work is under -
progress

Photo Reference

Remarks




1960

7 326+210 326+290 494678.882 2480261.476 494617.205 2480310.52 10500 Gabion wall to be started N’v‘
>
s
Gabion wall is complete and
8 327+040 327+110 494341.885 2480871.344 494354.061 2480895.239 46440 finishing work is under
progress
9 329+300 329+360 494722.82 2482238.703 494722.325 2482273.787 20860 Gabion wall is complete and sofl Reconstruction Required
dumping is in progress.
ADDITIONAL SPOIL BANKS

1 2954250 2954270 488751.7551 2487953.224 488736.6478 2487940.3 1807 Gabion wall to be started

2 299+020 299+080 488089.0406 2485107.833 488031.6285 2485090.668 8720 Gabion wall to be started

3 300+960 301+010 488345.1847 2483583.096 488393.595 2483595.572 7270 Gabion wall to be started

4 3014770 3014820 488822.8266 2483233.333 488863.0532 2483214.515 4267 Gabion wall to be started

5 3054790 3054830 491422.1178 2484458.428 491450.1461 2484484.261 5810 Gabion wall to be started

6 307+220 307+280 491422.8078 2484325.395 491381.019 2484289.339 8720 Gabion wall to be started

7 314+300 314+400 492864.8844 2480068.092 492871.3583 2479995.361 14530 Gabion wall to be started




1961

8 314+990 315+020 492902.4211 2479568.605 492897.0601 2479494.697 3160 Gabion wall to be started

9 324+760 324+810 494595.8422 2479132.185 494572.5357 2479176.316 7270 Gabion wall to be started

10 329+950 330020 494205.2104 2482348.548 494250.7269 2482401.673 10170 Gabion wall to be started

11 332820 332+850 495151.6549 2483726.123 495163.2252 2483753.799 9660 Gabion wall to be started
Total Quantity = 346444

Note : (1) Total nos. of spoil banks as per CA =
(2) Nos. of additional spoil banks =

11



Spoil Bank — 302+910 to 302+980




Spoil Bank — 307+880 to 307+940
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Spoil Bank — 308+180 to 308+220




Spoil Bank — 309+100 to 309+130




Spoil Bank — 309+615 to 309+650




Spoil Bank — 319+790 to 319+850




1968

Spoil Bank —326+210 to 326+290
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1970

Spoil Bank — 329+300 to 329+360




Additional Spoil Bank — 295+250 to 295+270




Additional Spoil Bank — 299+020 to 299+080




Additional Spoil Bank — 300+960 to 301+010




Additional Spoil Bank — 301+770 to 301+820




Additional Spoil Bank — 305+790 to 305+830
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Additional Spoil Bank — 307+220 to 307+280




1977

Additional Spoil Bank — 314+300 to 314+400
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Additional Spoil Bank — 314+990 to 315+020




1979

Additional Spoil Bank — 324+760 to 324+810




Additional Spoil Bank — 329+950 to 330+020




Additional Spoil Bank — 332+820 to 332+850
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Package-8

SPOIL BANK DETAILS
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Project:

Details of Construction of Spoil Banks

Contract Package - 8

Widening and Up-gradation to 2 lane with paved shoulder Configuration and geometric improvements from Km 339.000 to Km 380.000 (Package-8) on Aizawl-Tuipang Section of NH-54 in the state
Engineering, Procurement and Construction (EPC) mode with JICA Loan Assistance

1983

SI No. Description Used Quantity Remarks
(M3)
1 Approx Quantity of Excavation 1095540
2 Quantity used in Embankment/Sub Grade/ Shoulder 346579
3 Quantity used in Gravity Wall/ RE Wall Back filling 96000
4 Quantity used in Boulder and Aggregate from Hardrock Excavation 50000
5 Approx Quantity in Spoil Bank 602961
STATUS OF SPOIL BANKS DATE: 19.08.2023
Design Chainage (Km) CO-ORDINATE
Approx Quantit Status of Protection
Sl. No Start End pprox Q Y Photo Reference Remarks
(Cum) work
From To
Easting Northing Easting Northing
1 335630 335680 495743.4074 2483448.961 495800.7369 2483380.487 40230 Gabion wall in progress
2 336640 336750 496303.755 2483520.837 496335.3727 2483625.772 55430 Gabion wall in progress
3 337080 337280 496449.5591 2483429.745 496407.6127 2483248.227 9735 Gabion wall Complete
4 339730 339795 496449.5591 2483429.7452 496407.6127 2483248.227 3587 Gabion wall Complete
5 342660 342740 486823.568 2504140.827 486854.07 2504097.53 32000 Gabion wall in progress
Spoil Bank Damage Due
6 345980 346180 499230.2705 2479383.551 499408.0939 2479418.34 20310 .
To Natural Calamity




Design Chainage (Km) CO-ORDINATE 1 y
Approx Quantit Status of Protection
Sl. No Start End pprox Q Y Photo Reference Remarks
(Cum) work
From To
Easting Northing Easting Northing
7 348480 348580 500478.0285 2478593.846 500450.883 2478515.618 15800 Gabion Wall Complete
8 352800 352880 502605.1743 2476791.909 502665.0799 2476739.391 94500 Gabion Wall Complete
9 353730 353830 503303.7735 2476505.874 503348.8717 2476417.36 20145.000 Gabion Wall Complete
10 354400 354500 503606.7785 2475917.065 503637.4408 2475823.37 25876.000 Gabion wall Start Soon
11 355475 355630 503500.4157 2475350.295 503428.1263 2475312.371 84764 Gabion Wall Complete
12 359450 359550 504345.1055 2473232.802 504386.0706 2473143.017 82857 Gabion Wall Complete
13 369390 369490 502307.035 2468491.244 502145.501 2468454.592 32700 Gabion wall Complete
14 372550 372650 502596.903 2467012.898 502691.821 2467036.449 59027 Gabion wall Start Soon
ADDITIONAL SPOIL BANKS
Gabion wall to be
1 344+600 345+050 498267.672 2479692.068 498443.168 2479361.259 5900 started




Design Chainage (Km) CO-ORDINATE
Approx Quantit Status of Protection
sl. No Start End pprox Q Y Photo Reference
(Cum) work
From To
Easting Northing Easting Northing
Gabion wall to be
2 348+700 349+050 500536.165 2478508.697 500866.548 2478558.018 4890 started
Gabion wall to be
3 360+600 360+750 504897.787 2472330.4 504939.886 2472197.873 3220 started
Gabion wall to be
4 363+100 363+500 504508.552 2470575.042 504281.159 2470459.81 5130 started
Gabion wall to be
5 363+600 363+800 504295.68 2470361.62 504261.909 2470183.824 4240 started
Gabion wall to be
6 370+250 370+350 501908.491 2468202.505 502002.668 2468192.55 2620 started
Total Quantity = 602961.000
Note : (1) Total nos. of spoil banks as per CA = 14
(2) Nos. of additional spoil banks = 6

Remarks




Spoil Bank-1 Km 335+655 (Bottom Level Surface)
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Spoil Bank- 2 km 336+695(Bottom Level Surface)




Spoil Bank- 3 km 337+180 (Bottom Level Surface)




Spoil Bank- km 339+762 (Bottom Level Surface)
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Spoil Bank-5 km 340+415 (Bottom Level Surface)



Longaude: 92970375
Elevation 110323243 m
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Spoil Bank- 7 km 342+700 (Bottom Level Surface)



| 1992

Spoil Bank- 7 km 348+530 (Road Level Surface)

Spoil Bank- 7 km 348+530 (Bottom Level Surface)



Spoil Bank- 8 km 352+840 (Road Level Surface)

Spoil Bank- 8 km 352+840 (Bottom Level Surface)
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Spoil Bank-9 km 353+780 (Road Level Surface)
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Spoil Bank-9 km 353+780 (Bottom Level Surface)
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Spoil Bank-11 km 355+552 (Bottom Level Surface)




Spoil Bank-12 km 359+500 (Road Level Surface)

Spoil Bank-12 km 359+500 (Bottom Level Surface)
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Nete: Spoil Sank ch. 363400

Spoil Bank-13 km - 369+440 (Road Level Surface)

Lo s s

Spoil Bank-13 km - 369+440 (Bottom Level Surface)




Latitude: 22 309022
Longitude. 92 025339
Elevation: 1380 04221 m
Acouacy: 9.2 m 3
Time: 0501-2023 14140

Nete: Spoil Bank ch. 372620 =

Spoil Bank-14 km 372+600 (Bottom Level Surface)



2000

Additional Spoil Bank Photographs
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Additional Spoil Bank-1 km-344+825 (Road Level Surface)

Additional Spoil Bank-1 km-344+825 (Bottom Level Surface)



Additional Spoil Bank-2 km-348+875 (Road Level Surface)

Additional Spoil Bank-2 km-348+875 (Bottom Level Surface)



Additional Spoil Bank -3 - km-360+675 (Road Level Surface)

Additional Spoil Bank -3 - km-360+675 (Bottom Level Surface)



Additional Spoil Bank -4 km- 363+300 (Bottom Level Surface)



Additional Spoil Bank - 5 km-363+700 (Bottom Level Surface)
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Additional Spoil Bank -6 Km — 370+300 (Road Level Surface)

Additional Spoil Bank -6 Km — 370+300 (Bottom Level Surface)
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Lawngtiai Bypass

SPOIL BANK DETAILS
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Project: Construction of Lawngtlai Bypass (Section-3) on Aizawl -Tuipang Section of NH-54 in the State of Mizoram on Engineering, Procurement and Construction (FZ rQe,Oh ;
Japan International Cooperation Agency (JICA) loan assistance

Contract Package - Lawngtlai Bypass

Details of Construction of Spoil Banks

SI No. Description Used Quantity (M3) Remarks
1 Approx Quantity of Excavation 274200
2 Quantity used in Embankment/Sub Grade/ Shoulder 18200
3 Approx Quantity in Spoil Bank 256000
STATUS OF SPOIL BANKS (All Additional Spoil Banks) DATE: 19.08.2023
Design Chainage (Km) CO-ORDINATE
Sl. Approx Quantit .
Start End pprox Q ¥ Status of Protection work Photo Reference Remarks
No (Cum)
From To
Easting Northing Easting Northing
1 0+380 0+430 488485.606 | 2490169.667 | 488474.356 | 2490196.944 18000 Gabion Work in Progress
2 0+580 0+780 488485.325 | 2490106.518 | 488523.584 2490003.89 42000 Gabion Work Completed
3 1+500 1+550 488332.98 2489609.785 488332.73 2489609.848 55000 Gabion Work Completed
4 2+100 2+150 488638.355 | 2489072.471 | 488611.348 | 2489167.703 8000 Gabion Work in Progress
X Identified dumping
5 |Common dumping ground | 488413.131 | 2490483.866 |488418.034 2490395.863 133000 . .
area(outside project)
Total Quantity 256000

Note: As per CA, Spoil Banks = Nil



Additional Spoil Bank — 0+380 to 0+430
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Additional Spoil Bank — 0+580 to 0+780
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Additional Spoil Bank — 1+500 to 1+550
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Additional Spoil Bank — 2+100 to 2+150
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ANNEXURE - XXXI|

Photo showing dumping area forest in nature and damage to trees and other flora


XXXI


2013

Photo showing dumping area forest in nature and damage to trees and other flora

Photo showing dumping area forest in nature and damage to trees and other flora



Photo showing the area forest in nature, where widening work is still to be started, under

LADC

Photo showing muck sliding down the hill and damage to trees



No.C.18014/579/2023-FST/Pt. ANNEXU@-@ 1 5
GOVERNMENT OF MIZORAM Lt

ENVIRONMENT, FORESTS & CLIMATE CHANGE DEPARTMENT

Dated Aizawl, the 8% of September, 2023
To

1. The Member Secretary,
Mizoram Pollution Control Board.
2. The Executive Director,

National Highways & Infrastructure Development Corporation Ltd.

3. The Deputy Commissioner,
Lunglei District.

4. The Deputy Commissioner,
Siaha District.

5. The Deputy Commissioner,
Lawngtlai District.

Subj;- Implementation of the recommendations of the Committee constituted in pursuance of

Order d1.17.03.2023 passed by the Hon’ble NGT (EZ) in 0.A.No.26/2023/EZ
(Vanramchhuangi —vs- Uol & Ors.).

Sir,

In pursuance of Order Dt.17.03.2023 passed by the Hon’ble NGT (EZ) in
0.A.N0.26/2023/EZ (Vanramchhuangi — vs- Uol & Ors.), the Committee constituted vide
Notification No.C.18014/379/2023-FST dt.18.08.2023 has submitted its report with

recommendations. Copy of the recommendations of the Committee with a direction to take
necessary actions on the recommendations pertaining you is enclosed herewith.

You are requested kindly to take necessary actions,

Yours'faithfully,

Principa Secretary,
Environment, Forests & Climate Change Department.

Memo No.C.18014/579/2023-FST/Pt. :  Dated Aizawl, the 8t of September, 2023
Copy to :-

1. The O.8.D to the Chief Secretary, Govt. of Mizoram for information.
2. The Principal Chief Conservator of Forests, Mizoram with a copy of recommengdations
to direct the concerned to take necessary actions on the recommendations,

Principal}Secretary,
Environment, Forests & Climate Change Department;
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Environment “==’- mrit MEMHLS
MIZORAM POLLUTION CONTROL BOARD

No.H.88088/Poltn./50(102)/2023-MPCB/ : Dated Aizawl, the 4" September, 2023

ORDER

IMPOSITION OF ENVIRONMENTAL COMPENSATION CHARGE AGAINST NATIONAL
HIGHWAYS AND INFRASTRUCTURE DEVELOPMENT CORPORATION LIMITED
(NHIDCL) FOR VIOLATION OF ENVIRONMENTAL NORMS

WHEREAS, the Hon’ble National Green Tribunal, NGT, Eastern Zone, Kolkata Bench in its order
dated 17.03.2023 & 11.08.2023 in O.A 26/2023/EZ in the matter of Vanramchhuangi versus Union
of India and others has issued following directions to the State Government:

01. To constitute Committee under the chairmanship of PCCF, Mizoram, Integrated Regional
Office of MOEF&CC, Shillong, Mizoram Pollution Control Board, State Wildlife Warden and
concerned DMs of the respected Districts of Mizoram. The Committee shall undertake site
visit and submit Committee Report on affidavit.

02. To recover Environmental Compensation to the extent of Rs.5,90,70,000/- (Rupees Five
Crore Ninety Lakh Seventy Thousand only) from NHIDCL for violation of environmental
rules relating to dumping of muck and other violations.

03. To take legal actions against the Officers of the NHIDCL responsible for the violation of the
Environmental Rules.

04. Chief Secretary, Govt. of Mizoram is directed to file his personal affidavit in the above regard
by next date of listing, that is, 13.09.2023.

AND WHEREAS, in compliance of the above stated directions of the Hon’ble National Green
Tribunal(NGT), Eastern Zone, Kolkata Bench, contained in its order dated 17.03.2023, Govt. of
Mizoram has constituted the Committee vide Notification No.C.18014/379/2023-FST dt. 18.08.2023

comprising of the following members:

Chairman - Principal Chief Conservator of Forests, Mizoram
Members -Representative of Integrated Regional Office, MoEF&CC, Shillong
- Chief Wildlife Warden, Mizoram
-Deputy Commissioner/District Magistrate, Lunglei District with respect to
area falling under Lunglei District
- Deputy Commissioner/District Magistrate, Lawngtlai District with respect to
area falling under Lawngtlai District
-Deputy Commissioner/District Magistrate, Siaha District with respect to area
falling under Siaha District
Member Secretary - Member Secretary, Mizoram Pollution Control Board, Aizawl

Contd./-



2017

2-
AND WHEREAS, the Committee constituted above, as per the order of the Hon’ble National Green
Tribunal(NGT), Eastern Zone, Kolkata Bench dated 17.03.2023, has carried out inspection of the
muck disposal sites and the works going on along the NH-54 in Mizoram between Km 431/00 to Km
562/00 on 25™ August 2023 where NHIDCL has been undertaking road widening project.

AND WHEREAS, the Hon’ble National Green Tribunal(NGT), Eastern Zone, Kolkata Bench in its
order dated 17.03.2023 directed the State Government to recover Environmental Compensation to
the extent of Rs.5,90,70,000/- (Rupees Five Crore Ninety Lakh Seventy Thousand only) from

NHIDCL for violation of environmental rules relating to dumping of muck and other violations.

AND WHEREAS, the State Government has directed Mizoram Pollution Control Board, vide letter
No.C.18014/379/2023/FST dated 01.09.2023 to take immediate actions for recovery of the

Environmental Compensation in compliance to the above stated Hon’ble NGT order.

NOW THEREFORE, in compliance of the order of the Hon’ble National Green Tribunal(NGT),
Eastern Zone, Kolkata Bench dated 11.08.2023 and following the direction of the Govt. of Mizoram,
the National Highways and Infrastructure Development Corporation (NHIDCL) is hereby imposed
Environmental Compensation to the extent of Rs. Rs.5,90,70,000/- (Rupees Five Crore Ninety Lakh
Seventy Thousand only). The amount is to be deposited in the form of Bank Draft, in favour of the
Member Secretary, Mizoram Pollution Control Board and payable at the State Bank of India, Zodin

Branch, Aizawl within a period of one week from the date of issue of this order without fail.
This issues with the approval of the Competent Authority.

Sd/-C.LALDUHAWMA
Member Secretary

Memo No.H.88088/Poltn./50(102)/2023-MPCB/ : Dated Aizawl, the 4™ September, 2023
To,
The Executive Director,
M/s. National Highways and Infrastructure Development Corporation (NHIDCL)
Tuikhuahtlang, Aizawl, Mizoram

Email: ro-mizoram@nhidcl.com

Contd./-
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Copy to:

1. The P.P.S to the Chief Secretary, Govt. of Mizoram for kind information of the Chief
Secretary.

2. The Principal Secretary, Environment, Forests and Climate Change, Government of
Mizoram, for kind information.

3. The PCCF, Environment, Forests and Climate Change, Government of Mizoram, for kind
information.

4. The Regional Director, RDNE, Central Pollution Control Board, TUMSIR, Shillong, for
kind information.

5. The Deputy Commissioners of all Districts, Mizoram, for kind information.

6. The Superintendent of Police, Aizawl, for kind information.

7. Office Copy.

= M
(C.LALDUHAWMA)
Member Secretary

Mizoram Pollution Control Board

Member Secretary
Mizoram Pollution Control Board
Mizoram : Alzawl
Mizoram New Capital Complex (MINECO),
™ Thianmual Road, Khatla, Aizawl, Mizoram — 796001, Phone: 0389-2336591 a@
\JLW website: www.mpcb.mizoram.gov.in email: mpcb@mizoram.gov.in
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MIZORAM POLLUTION CONTROL BOARD

No.H.88088/Poltn./50(102)/2023-MPCB/306 : Dated Aizawl, the 7™ September, 2023

To,

The Executive Director,

M/s. National Highways and Infrastructure Development Corporation (NHIDCL),
Tuikhuahtlang, Aizawl, Mizoram,

Ematl: ro-mizoram @ nhidcl.com

Subj.:  Actions for violation of environmental norms in connection with widening of road
projects in Mizoram by NHIDCL

Ref: Order of the Hon'ble NGT, Eastern Zone , Kolkata dated 11.08.2023 in OA.No.26/2023/
EZ in the matter of Vanramchhuangi Vrs. Uol & Ors.

Sir,

In compliance of the Hon’ble NGT Order cited under above reference, you are directed to
identify officials/ contractors of NHIDCL for any willful violations i.e. environmental violation in
connection with the widening of road construction of NH-54 (Km 431/00 to Km 562/00) from
Tawipui N Village-2, Lunglei District to Tuipang Village, Siaha District and accordingly initiate

disciplinary actions. Also, details of actions taken may be communicated within a period of two

months.
Yours faithfully,
(C.LALDUHAWMA)
Member Secretary
No.H.88088/Poltn./50(102)/2023-MPCB/ : Dated Aizawl, the 7™ September, 2023
Copy to:
1. The OSD to the Chief Secretary, Govt. of Mizoram for kind information of the Chief

Secretary.

2. The Principal Secretary, Environment, Forests and Climate Change, Government of
Mizoram, for kind information.

3. The PCCF, Environment, Forests and Climate Change, Government of Mizotam, for
kind information.

(C.LALDUHAWMA)
Member Secretary
Mizoram Poliution Control Board

- Mizoram New Capital Complex (MINECO),
‘_ ‘ Thianmual Road, Khatla, Aizawl, Mizoram — 796001, Phone; 0388-2336591
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1 message

Office Swaraj&Kotwal <office@swarajandkotwal.com> Mon, Sep 11, 2023 at 12:04 PM
To: Rashmi Bothra <rashmibothra24@gmail.com>, "advocatenandita@gmail.com" <advocatenandita@gmail.com>, secy-
moef@nic.in

Cc: Judicial Section <ngtjudicial-kolkata@gov.in>

Respected Ma'am/Sir

Hope this email finds you well.
Please find attached the Affidavit filed on behalf of Respondent- Chief Secretary Govt of Mizoram in the above-
captioned matter, for your kind reference and record.

Best Regards,

B Affidavit CS Govt of Mizoram .pdf

Ana Upadhyay
Advocate
+91 6202231868

Office of Mr. Siddhesh Kotwal

Standing Counsel for the State of Mizoram
New Delhi

J-1, First Floor,

“Upasana” Building,

1, Hailey Road,

New Delhi -110001

India.

Tel: +91 11 41045066

The information contained in this communication is intended solely for the use of the individual or entity to whom it is addressed and others
authorized to receive it. This communication may contain confidential or legally privileged information. If you are not the intended recipient,
any disclosure, copying, distribution or action taken relying on the contents is prohibited and may be unlawful. If you have received this
communication in error, please notify us immediately by responding to this email and then delete all copies of it from your system.

Whilst we have taken reasonable precautions to ensure that any attachment to this e-mail has been swept for viruses, we cannot accept
liability for any damage sustained as a result of software viruses and would advise that you carry out your own virus checks before opening
any attachments. Please note that communications sent by or to any person through our computer systems may be viewed by other members
of our Chambers and agents.
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